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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 200/2014/PB
(C.W.P No. 3727/1985)
(LA. No. 340/2022)

In the matter of
M.C. Mehta

......... Petitioners
-Versus-

Union of India and others.

......... Respondents
Affidavit on behalf of the District Magistrate & Ex-Officio, Chairman of the District Ganga
Protection Committee, Purba Bardhaman District.
I, Smt K. Radhika Aiyar, D/o Yegnanra yanan Kailasam , aged about 37 years, by
faith- Hindu, having office at Kachhari Road, Kali bazaar, Bardhman, District: Purba
‘ Bardhman, Pin: 713101, do hereby solemnly affirm and submit as follows:
1. That I am the District Magistrate and Ex-Officio Chairperson of District Ganga

Protection Committee, Purba Bardhaman, I am well acquainted with the facts and

! '37; That/ th “fion’ble National Green Tribunal, Principal Bench, New Delhi vide solemn
N\ .' /é:der- Q?E,eﬁ 24.11.2023 has directed each of the District to disclose information in
respeg’)f;fé' the following.
~faym— Sewage
(b) Municipal Solid waste Disposal
() Construction and Demolition waste
(d) Industrial Effluent Discharge
(e) Regulation of flood Plain Zone
(® Bio Medical Waste, Mining

4. That the Hon’ble National Green Tribunal, Principal Bench, New Delhi vide Solemn
Order dated 21.02.2024 has directed each of the district to disclose information in

respect to the following :-

(a) Timeline for achieving the target of 100% treatment of sewage generated per day and

also the phase manner in which the target will be achieved.

(b) The manner and extent of utilization of funds received from NMCG and utilization of

the amount credited in ring-fenced account.
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(¢) The steps which have been taken for demarcation of flood plain zones of River Ganga

within the District.

5. That the Hon'ble National Green Tribunal, Principal Bench, New Delhi vide Solemn Order )
dated 02.05.2024 has directed each of the District to disclose information in respect to

the following;:-

(a) Number and details of operational STPs in the state and water quality analysis of

L treated water discharge from those STPs in the state.

(b) Water Quality of Ganga and its tributaries.

6. That, there are 19 Gram panchayats under 6 Blocks iew Kalna - II, Kalna - I,
Purbasthali — I, Purbasthali — II, Katwa - 1I and Ketugram - II and 3 Urban Local Bodies
=N ely Kalna, Katwa and Dainhat adjoining the River Ganga in the District Purba

A

SL P_ARTICULARS Remarks
= -SgWage
(@) | Per day

generation of | In this connection it may be mentioned here that the generation of total
sewage in each | sewage is 11.25 MLD/ day for Katwa Municipality. As per data received from

city/ town | National Mission for Clean Ganga, among identified 118 important River
within the | Front Towns only Katwa Municipality under Purba Bardhaman are
; District adjoining to River Ganga. (Copy of the report is annexed herewith marked as
3 “Annexure - A “
' (b) | Quantity of | Quantity of Sewage treated per day (in MLD) in Katwa Municicpality is 2.36 MLD
Sewage treated day.
per day,
city/town wise

() | The number of | In this regard it is mentioned that there is a STP of Build up capacity in MLD is
sewage ireatment 4.36 MLD at Katwa Municipality and treated water from this STP is dischar; ed in
plant existing and | paiity g

their capacity | to river Ganga.
utilization and
mode of disposal Status of existing Sewage Treatement Plant (STP)

in each city/ town

Status of existing Sewage treatment Plant (STP)

Number | Buils up Capacity
of STP | capacity in | Utilization
MLD cin (%) **

, (2 (b) (0

Mode of disposal in
each town

(A) Treated Water is
being re-used for
different  purposes
as per policy
Katw prepared by UD&MA
1 = 11.25 2.36 1 4.36 54.12% Deptt. (June, 2020)
(B) Balance treated
water is  being
discharged in
surface water body

*# {Jtilization capacity is worked out on the basis of as on date design flow of each STP.

(Copy of the policy is annexed herewith marked as “Annexure-A"
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Quantity of | (a) Newly constructed STPs are compliant with the standard set by Hon’ble
discharged treated
sewage from each | NGT in its order dated 30-04-20219.
STP, particularly
for fecal coli form | (b) Old STPs are compliant with the standred set by MOoEFF&CC in its

notification dated 13-10-2017.

Time bound plan | Time bound plan to meet up the gap is mentioned that, (i) 13.50 MLD
to meet the gap, if
any, in generation

asxzzvdvagt;eatment of | augmentation of already existing STP, (ii) After 4™ call, Detailed Project Report
(DPR) on FSTP at Burdwan (50 KLD) is under Tendering stage..

capacity STP at (Katwa) is under process of sanction which will include

(f) | Details of Hotels, No Hotels, Dharamshala and Ashram operating without proper consent
Dharmshala and | and discharging no untreated effluent in the Jurisdiction and needs no

Ashram action thereon.
operating without
proper  consent
and discharging
untreated
effluent and the
action taken
against them.

LTI

Copy of the report on a-f above is annexed herewith marked as
“Annexure-A”"

il

(g) | Water quality in | The water quality report of the district (Damodar) received from West Bengal
river and its | Pollution Control Board from month of June, 2024 suggests that the pH is
tributaries  in | above 8.0units. BOD is also in the satisfied level i.e. as much as BOD level is
abutting 2.2 mg/1 as per said report.

districts/ towns | The report has been described as under:-

in terms of fecal
= ({%larggm (MPN/ | [ water Quality of River Ganga during June, 2024 in Purba Bardhaman
_:5 PH Total Fecal Fecal
= DO | BOD | Coliform | Coliform | Streptococ
, River | Station | (Unit} oylmg/)| PN/ | (MPN/ | ci (MPN/

= ) 100ml) | 100ml) | 100ml
ﬂ 0 TA Q" Water in

Damod | take point | oo | 79 | 99 2600 2100 14
ar for Burdwan

- Town

)
&

Primary Water Quality Criteria for bathing water

S 1. Fecal Coliform MPN/ 100ml: (500 desiracble), 2500 (Maximum

permissible)

2. Fecal Streptococci (MPN/ 100ml): 100 (desirable), 500 (Maximum
permissible)

3: pH: Between 6.5 - 8.5

4. Dissolved Oxygen: 5 mg/ or more

5. Biochemical Oxygen demand 3 3 mg/1 or less

day, 27° C

Copy of report annexed herewith marked as “Annexure-B”

Municipal Solid
waste disposal
Per day | In this regard it may also be mentioned that the generation of Fresh Solid|
generation of ' ) g '

Solid Waste in Waste at Katwa Municipality under the District Purba Bardhaman is 47.09
each city/ town | Tonne Per Day (TPD).
within the
District

(b) | Quantity of Solid | In this regard it may also be mentioned that Per day quantity of total waste are being

waste treated per
day, in each city/

town of the District | per Day (TPD) are collected and transported to the existing dumpsite.

collected in segregated manner is 20.79 Tonne Per Day (TPD). Total waste of 47.09 Tonnes

%
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and the time
bound plan to
treat legacy
waste

gap in | Detailed reports in this regard it may also be mentioned that the processing
;e;ﬁzﬁe of gap of Solid waste is 47.09 Tonnes Per Day (TPD).
i Sl | District | ULB |Ward | Per Segregati | Per Total Waste | Processing | Dumping of
N day |oninno |day Waste | processing | Gap (TPD) | daily solid
o Total |of wards |quanti |collecte (TPD) | waste at
fresh tyof |dand location
waste total |transpo
gener waste |rted
ation being | (TPD)
(TPD) collect
ed in
segreg
ated
manne
r
(TPD)
Purba Kat Existing
1 | Bardha e 20 | 47.09 10 20.79 | 47.09 47.09 dumpsite
man
(d) | Legacy waste | In this regard it may also mentioned that in first phase 3,885 MT of legacy

waste has been bio remediated. There is further accumulation of legacy waste
45,478 MT assessed.

Tender to be floted within Septefnber, 2024. Expected timeline within which
Biomining and bioremediation of residual quantity is to be done within
October, 2025.

(e)

The manner of
utilization of
the treated
waste as well as
rejects arising

ut “of
jation of
}y te

(i) Goodearth: low sand filing and partialy as soil conditioner in garden
(i) Insert: low sand filling and base course filling in road constructuion.
(iii) RDF: Cement manufacturing units.

(iv) C&D waste: used as filte material in road construction.

B
{ %ction

In this regard it may also be mentioned that the current status on dumping
of solid waste for Katwa Municipality is at Stadium Para, Ward no: 12,
Beside Howrah — Katwa rail line, near Label Crossing.

"GPS coordination of Dumpsite: 22.7191°N 88.3800°E

Copy of the report is annexed herewith marked as “Annexure — C”.

d Demolition
waste

(a)

Total per day
generation of C
& D Waste
within the
District

In this regard it may also be mentioned that the generation of total C & D
waste are as follows:

Construction and Demolition Waste of Ganga Towns under Purba Bardhaman

Total per
Name of ngfztion The detail of plant established for
S1 District Ganga %? C&D the treatment of C & D Waste
No g including the existing capacity and
v e capacity utilization
within the pacity
District
. Prsha e b No Plant has been established for
Bardhaman L C&D Management

However Segregated fractions are being sold and reused and it is planned
that remaining to be processed in Cluster mode. Identification of land for the

plant is under process.

Copy of the report is annexed herewith amrked as “Annexurs - C”.
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Effluent
discharge
@) | Number of | In this regard it may also be mentioned that the number of Industrial units
industrial unit | . ; wr . : ;
discharging discharging their effluents in the River Ganga and its tributaries are 340
their  effluent | (Fifty).
el .| Details of defaulting units: 1) M/s Kalna Rice Mills Pvt Ltd. located at
untreated in
river Ganga and | Japatpara, P.O. & P.S Kalna, Dist. Purba Bardhamanj, PIN - 713409
its tributaries | . : : . ;
and~detalls - of i) M/s Umananda Rice Mill Pvt. Ltd, located at Niralgtachhi, P.O.
defaulting Dhatrigram, P.S. Kalna, Dist. Purba Bardhaman, PIN-713405
:E?i?:tﬂal iii) M/s R.K Industries, located at Lichutala, P.O & P.S Kalna, Dist. Purba
Bardhaman
iv) M/s Maa Laxmi Modern Mini Rice Mill, located at Vill. & P.O Bhatar, Dist.
Purba Bardhaman, PIN. 713125
v) M/s Tarama Rice Mill Pvt Ltd. Located at Vill & P.O Amarun, P.S. Bhatar,
Dist. Purba Bardhaman, PIN - 713125 .
For all the above defaulting units, Direction has been issued by the State
Board
(b) | The daily
generation  of . . i . o
such industrial | Total daily generation of such industrial waste within the District: 1 144.07
waste  within | (KL/day) (One Thousand One Hundred Forty Four)
7| the District.
F———— per day
f;l)f“ genetgtion of C
' \Q} - Waste
L Wi the
pd 3 Dty
S L T A The er of
L £ 4 Fifea of
E & L3 trial | In this regard it may also be mentioned that the manner of treatment of
¥ o
;%‘” Sie 24 S0 | Industrial waste so generated: Effluent Treatment Plants.
. I discharge | In this regard it may also be mentioned that recently effluent monitoring has
effluent . : :
analysis  from been conducted by the State Board at M/s Singh Bhawani Paper Mills Pvt.

the CETP and
ETP treating
the industrial
waste from
each outlet

Ltd., M/s Krishna Tissues Pvt. Ltd, and M/s Debnath Kagoj Udyog (P) Ltd.
The Industrial Waste from from each outlet:

The discharge effluent analysis from the ETP
treating the industrial waste from M/s. Singh
Bhawani Paper Mills (P) Ltd.

The permissible limit
For comparison.

BOD Not Done 30 mg/1
COD 27.64 250 mg/1
pH (Unit) 6.85 6.5-8.5
TSS 16.00 100 mg/1

* Remarks: Treatment facility available

The discharge effluent analysis from the ETP
treating the industrial waste from M/s.

The permissible limit
For comparison.

Krishna Tissues Pvt Ltd.
TSS 16.00 100 mg/1
Total Chromium BDL 0.1 mg/1
COD 21.45 250:Mmg/ 1
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treatment and
disposal in the
District.

Zinc BDL 15 mg/1
Phosphate-P 0.010 5.0 mg/1
pH(unit) 6.95 6.5-8.5
Copper BDL 3.0 mg/1
BOD Not Done 30 mg/1
Iron BDL 3 mg/1
o&G < 1.00 10 mg/1
TDS 408.00 500 mg/1
* Remarks: Treatment facility available
The discharge effluent analysis from the ETP The permissible limit
treating the industrial waste from M/s. For comparison.
Debnath Kagoj Udyog (P) Ltd. '
TSS ' 18.00 100 mg/1
COD 28.43 250 mg/1
PH (Unit) 7.58 6.5-8.5 i
0&G < 1.00 10 mg/1
* Remarks: Treatment facility available -
(€) | The per day|In this regard it may also be mentioned that the per day generation of
igr? gzls'?g:]n solg industrial solid waste are 1768.652 (One Thousand Seven Hundred Sixty
waste and | Eight Point Six Hundred Fifty Two) MT/ month (comprising of ETP sludge.
manner of its

Husk ash, Dust, Paper Trimming and processed Pulp) and manner of its
treatment is land filling.

Copy of the report is annexed herewith marked as “Annexure D”.

5. | Regulation of
Flood Plain
Zone
(a) _LIf the flood | a-b) For demarcation of Flood Plain Zone in W.B. including this district an
zone has

een
d and
t of

The details of
direct discharge
of pollutants by
the encroachers
by the side of
the river Ganga

Expert Committee was constituted to demarcate Flood Plain Zone in West
Bengal. The report of Expert Committee was examined by Irrigation and
Waterways Department for their observation . The issue was taken up by
Chief Secretary in a meeting with the Stakeholder Departments on
08.07.2022. In the meeting, it was resolved that it is not practically possible
to implement the Flood Plain Zone in West Bengal and advice would be
sought from Ministry of Jal Shakti on how to proceed in the matter. Letter
was sent to MOJS on 28.07.2022 seeking guidance on flood plain
demarcation and management in W.B.

Again a letter also has been sent on 16.07.2024 by the Additional Chief
Secretary, of the Government of West Bengal to the Secretary of Jal Shakti ,

Department of Water Resources & River. Development & Ganga

and its Rejuvenation, Government of India in which he has sought for the guidance
tributaries in
the District. about multiple issues regarding Flood plain demarcation and management.
Copy of the report is annexed herewith marked as “Annexure - E”,
6. | Bio medical
Waste
(&) [ The per day|In this regard it may also be mentioned that on the aspect of Bio medical

total generation
of Total per day

Waste Management the statistical data is produced below:
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generation of C
& D Waste
within the
District medical
waste in the
District

Sl No.| Name of Number of Bio-medical Bio-medical Waste treatment
the District| Health Care Generation and disposal (Kg/day) in
Units (Kg/ day) Commeon Bio medical Waste
Treatment Facilities
1 Purba 534 3481.89 3481.89
Bardhaman

cases registered
within a year
against illegal
mining in the
bed or flood
plains of river
Ganga and its
tributaries and
details of
enforcement of
mining policy of

2
(374
ks
Lt

(b) | The manner of | In this regard it may also be mentioned that as per received report on Bio-
Hs. _ frearmicu Medical Waste Management in Purba Bardhaman District have 534 (Five
and disposal :

Hundred Thirty Four) nos. of health Care Units, Total Bio-medical Waste
Generation is 3481.89 (Three Thousand Four Hundred Eighty One Point]
Eighty Nine) Kilo Gram Per Day. Disposal of Bio-medical waste generated|
from Government healthcare establishment are disposed as per standard
norms at a dedicative facility mentioned by designated scavenging vendor at|
Koichor, Mongolkote under Purba Bardhaman.
Copy of the report is annexed herewith marked with “Annexuré - F".

7 Mining

(a) | Number of | In this regard have been received from the Office of the District Land & Land

Reforms Officer, Purba Bardhaman, which may be mentioned below:

Number of Cases registered within a|l. Number of FIR lodge for illegal
Year (2023) against illegal mining in the |mining (2023) in the riverbed of
bed of floodplains of river Ganga and its |Ganga and  its tributaries: 14
tributaries (Fourteen).

Details of enforcement of Mining Policy | 1. Number Enforcement Programme
of State and Enforcement and |to curb illegal Mining: 246 (Two
Monitoring Guidelines for Sand Mining | Hundred Forty Six).

(EMGSM 2020) and Sustainable Sand
Management Guidlines 2016

Copy of the report is annexed herewith marked as “Annexure - G”.

State and
“Enforcement &
Monitoring
Guidelines for
d Mining”
@ M-2020)
d
=Ll le
‘ g
3 NMan t
&4 Glid
k201 .
3

of ¥ffe District: Purba Bardhaman (Rural)

Sewage in respect of rural areas adjoining river Ganga under Purba Bardhaman

District:

In Purba Bardhaman District there are 19 (Nineteen) Gram Panchayats under 6 (Six) Blocks
namely Kalna - II, Kalna - I, Purbasthali — I, Purbasthali - II, Katwa — II and Ketugram — II
adjoining the river Ganga. In Rural Areas in respect of Purba Bardhaman district no STP has

been set up. Therefore, per day generation of Sewage is treated by following process mention

hereunder.

90% household of Rural areas having twin pit toilet. The Sewage generated by those household

are 100% treated by aerobic decomposition.

The Waste Water generated by the household are treated by soak pit and leach pit and waste

water generated in community level is treated by DEWATS (Decentralized Waste Water Treatment

1 0 AUG 2024
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~ surface and sub surface water.

‘ Jg‘ystem] vertical filter Chamber and community leach pit and thereby it prevent contamination of

Block wise Gray Water Management (GWM) report (Cumulative) at Ganga surrounding Gram
Panchayats under Purba Bardhaman

Sl Block No of Block | No of Gps | No of | No of tender | No of Work | No of project

N villages order completed

o

1 |Kalna-1I i 1 10 38 38 28

2 |Kalna-1I 1 4 38 14 7 122

3 |Katwa - II 1 2 15 63 60 820

4 |Ketugram - II 1 2 19 227 178 164

5 |Purbasthali - I 1 3 35 189 264 172

6 |Purbasthali - II 1 7 53 178 138 136
Total - 6 19 170 709 685 1442

II. Solid Waste Management is respect of rural areas under Purba Bardhaman district:

Sl No | Name of the Panchayat Samiti GP Name Present SWM Status

1 Dhatrigram Functional

2 Hatkalna Functional

3 e Krishnadevpur On going

4 Nandai On going
5 Kalna - II Satagachhi Functional
6 Jahannagar Functional
7 Purbasthali - I Samudragarh Functional

8 Nasaratpur DPR under preparation

9 Jhaudanga On going
3 10 Majida Functional
2 — E Mertala Functional
s - / Purbasthali - II Nimdaha Functional

- / ,_‘;Q?/ 2,39 Patuli Marged with Pilla GP
- S TaE | M Pilla Functional
! S s 157 ':-: ; Purbasthali Functional
=18 A dwip Functional
\E . % g,gtwa - A(i:ipur Functional
\D% Ketugram ~ i Maugram Functional
19 Sitahati Functional
Total Complete 15
On going
DPR under process 1

Copy of the report is annexed herewith marked as “Annexure — H".

An action taken report against 03nos CPCB identified drains in the district Purba Bardhaman

has been detailed on format report. The report is as follows:

SINo| Code | Name of the Drain District Action Taken
01 R3 Sankhai Para Ghat |Purba Bardhaman |Will be tapped under Katwa STP, DPR is
Drain, Katwa under examination of NMCG
02 R4 |Drain near Kasiganj, | Purba Bardhaman |Will be tapped under Katwa STP, DPR is
Katwa under examination of NMCG
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Purba Bardhaman | Will be tapped under Katwa STP, DPR is

F03 RS Sukanrta Palli High
under examination of NMCG

‘ Drain, Katwa

Copy of the report is annexed herewith marked as “Annexure — I".
8. Utilization Certificate:

Ring Fenced Account:
In this regard this is mentioned that, as per information received from Urban Development &
Municipal Affairs the fund amounting Rs. 3283898.00 has been allotted to Executive Engineer,
Municipal Engineering Department, burdwan Division, Purba Bardhaman.
Copy of the report is annexed herewith marked as “Annexure — J”.
All funds received from WBSPMG, have been utilized by District Ganga Committee, Purba
Bardhaman as per order by Programme Director of West Bengal State NGRBA Programme

Management Group (WBSPMG) details are as follows:

10 AUG 2024

ULB and Block wise fund release request to DGC, Purba Bardhaman by ULBs and Blocks on verious IEC actvities
realted to Namami Gange already held in Purba Bardhaman District 2023-2024
Sl Name of IEC WBSPMG Memo Sanctoined Frund request Allotment received | UC send to
No. activities & No & Date amount from received from from WBSPMG WBSPMG
Date of event WBSPMG (Rs.)
1 | World Water Day, SDO, Kalna. 5204-NGRBA/ Memo No:
2023 BDO Khandaghosh SPMG/IEC Drive — |48/ DGC/XLI
679/2022 Date: /4/2023
09/11/2023 Dated:
15/03/2024
2 Mission Life, D.0.no.CO- Rs. 2,00,000.00 SDO, Kalna 5270-NGRBA/ Memo No:
2023 20/2/2023-NMCG SDO, Katwa SPMG/IEC Drive — | 48/DGC/XLI
Dated: 679/2022 Dated: /4/2023
01/05/2024 08/12/2023 Dated:
15/03/2024
; 3 Swachhta Hi 5024-1EC Rs. 50,000.00 SDO, Kalna 5584-NGRBA/ Memo No:
| Sewa, 2023 Activities — BDO, Ketugram - II SPMG/IEC Drive- |74/ DGC/XLI
| 427 /2017 Date: BDO, Memari - 1I 679/2022 dated: /4/2023
19/09/2024 14/03/2024 Dated:
| 29/04/2024
Display of 5148/9-NGRBA/ Rs. 25,000.00 SDO, Kalna 5870-NGRBA/ Memo No:
' Banners/ flex SPMG/IEC SDO, Katwa | SPMG/IEC Drive- 102/DGC/X
during Durga Activities — SDO, Burdwan 679/2022 dated: L1/4/2023
Puja 427/2017/P-11- . Sadar (North) 27/06/2024 Dated:
2023 Dated: SDO, Burdwan 18/06/2024
* 17/10/2023 Sadar (Sadar)
Utsav, 5136/1(10) - Rs. 1,00,000.00 SDO, Kalna 5584-NGRBA/ Memo No:
< 23 NGRBA/SPMG/IE Sdo, Katwa SPMG/IEC Drive- |74/DGC/XLI
X-Activities- 679/2022 dated: /4/2023
Iy 427/2017 Dated: 14/08/2024 Dated:
Q) 13/10/2023 297042024
A Hiler Festival, 5136/1(10)- | Rs.2,00,000.00 SDO, Kalna 5584-NGRBA/ | Memo No:
y' 2023 NGRBA/SPMG/IE SDO. Katwa SPMG/IEC Drive- |74/DGC/XLI
X-Activities- SDO, Burdwan 679/2022 dated: /4/2023
4927/2017 Dated: Sadar (North) 14/03/2024 Dated:
13/10/2023 BDO, Memari - I 29/04/2024
Mass Awareness 5136/1(10) - Rs. 70,000.00 SDO, Katwa 5870-NGRBA/ Memo No:
Exhibition NGRBA/SPMG/IE SPMG/IEC Drive- | 102/DGC/X
X-Activities- 679/2022 dated: 1L1/4/2023
427/2017 Dated: 27/06/2024 Dated:
13/10/2023 18/06/2024
8 Behavioral 5136/1(10) — Rs. 50,000.00 SDO, Kalna 5870-NGRBA/ Memo No:
Change NGRBA/SPMG/IE SDO Katwa SPMG/IEC Drive- | 102/DGC/X
Communication X-Activities- 679/2022 dated: L1/4/2023
Activities 427 /2017 Dated: 27/06/2024 Dated:
13/10/2023 18/06/2024
9 | Public Outreach 5136/1(10) - Rs. 1,00,000.00 SDO, Kalna 5870-NGRBA/ Memo No:
and knowledge | NGRBA/SPMG/IE SPMG/IEC Drive- | 102/DGC/X
based events in X-Activities- 679/2022 dated: L1/4/2023
Educational 427/2017 Dated: 27/06/2024 Dated:
institutions 13/10/2023 18/06/2024
10 | Quarterly Ghat | Minutes of the 2™ Rs. 50,000.00 BDO, Kalna -1 5584-NGRBA/ Memo No:
Pe Haat- Kalna- 1| Review Meeting of SPMG/IEC Drive- |74/DGC/XL1
WBSPMG with 679/2022 dated: /4/2023
DGCs dated; 14/03/2024 Dated:
25.04.2023 29/04/2024
10
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Quarterly Ghat | Minutes of the 2 | Rs. 50,000.00 |BDO, Khandaghosh 5870-NGRBA/ Memo No:
Pe Haat - Review Meeting of SPMG/IEC Drive- 102/DGC/X
Khandaghosh WBSPMG with 679/2022 dated: L1/4/2023
DGCs dated; 27/06/2024 Dated:
25.04.2023 18/06/2024
Additional 5371-NGRBA/ Rs. 79,500.00 DGC, Purba 5961-NGRBA/ Fund Sub-
Communication SPMG/IEC Bardhaman SPMG/IEC Drive - allotted but
& Public Activity- SDO, Kalna 679/2022 Dated: | UC yet to be
Qutreach 427/2017 /P- SDO, Katwa 30/07/2024 received
Activities 111(2023) Dated: from
08/01/2024 concerned
SDOs/ULBs
/Blocks
13 | World unity Day, 5136/1(10) - Rs. 1,50,000.00 SDO, Katwa 5961-NGRBA/ Fund Sub-
2024 NGRBA/SPMG/IE SDO, Burdwan SPMG/IEC Drive - allotted but
X-Activities- Sadar (North) 679/2022 Dated: UC yet to be
427/2017 Dated: BDO, Purbasthali - 30/07/2024 received
13/10/2023 i from
BDO, Burdwan -1 concerned
BDO, Khandaghosh SDOs/ULBs
/Blocks

CN Ray. Meebicn

SURDWAN IISTRICT

Copy of the report is annexed herewith marked as “Annexure — J”.
9. Other Associated Activities undertaken by DGPC:

No of awareness programme conducted as per approved Annual Action Plan for the
month of January and February 9024 on Ghat Pe Haat 2024, Behavioural Change
Communication, Public Outreach and Knowledge Based Events, Wall Painting and Slogan
Competition on Ganga Pollution Abatement, all programme were organized at Kalna - I, Kalna -
11, Purbasthali - II, Purbasthali - I, Katwa — II and Ketugram - 11 blocks respectively on different
dates.

8. That it is submitted that the District Ganga Protection Committee, Purba Bardhaman
District has taken all possible measures for implementing the programines vis-a-vis work
relating to Ganga Pollution Abatement as submitted herein above, which the Hon'ble Tribunal
may graciously accept.

10. That the statements as contained in foregoing paragraph no. 1 to 7 are true to my

rrowdedse and belief based on records as available in the office of the deponent and the rest are

‘ § bmission before this Hon'ble Green Tribunal.
-
OS%&
' onent

W,

N DL Exp18r31202 ; ocate District M
\ AN, : ' &
f West Bengal chﬂw' DGcn
Purba Bardhaman
{

VERIFICATION:

I, the deponent above- named, do hereby verify and declare that the statements made in the
aforesaid paragraphs are true and correct to the best of my knowledge and information and I
believe that nothing material has been concealed there from.
Verified at Purba Bardhaman on lo’tf Day of August, 2024. v
Identified by me
&=

€

Deponent
Advocate Solemnly affirm bom o

Dt Megher™®®
by Sri/smt. Y1 .. k paC
State of West Bengal  (dentifi Sl e e e“.mm“- o

ssecsonoosoed

this the......... ..!.'Q,/;C?g'.day:'
M“....Qltl.....-‘aclunic-. oo-ooo-zbz%

% ’4”?,,“:;&- 10 AUG 2024
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Preface

Poor sanitation 4
nd Waste ent
\ water managem :
countries leads to the contamination of fresh water souUrces and is

a major cause of water borne diseases and also affect the health of
eco-systems. Around 80% of al waste water is discharged into the
surface water bodies without any treatment where it creates
health, environmental and climate-related hazards. Urbanization
further exacerbates this challenge with increasing wastewater
generation, while at the same time using more of Earth’s dwindling
resources. Recycling and reuse of treated wastewater is an
important part of the sanitation cycle and critical in an
environment with decreasing freshwater availability and increasing
costs for delivering desirable quality water, often from far distance.
Recovering the water, energy, nutrients and other precious
materials embedded in wastewater is a key opportunity to be
seized. Target 6.3 of the Sustainable Development Goals (SGD)
commits governments to halving the proportion of untreated
wastewater and sustainability, increasing recycling and safe reuse

by 2030.

in developing

This policy document gives substantial focus to the financial and
economic benefits of wastewater recycling from the perspective of
public spending. The policy presents possible strategies for city and
state planners in view of the sanitation situation and the role of
wastewater recycling in the cities in West Bengal, and focuses on
recycling at the end of sewage systems with appropriate
centralized or decentralized technology solution alongwith

ATTESTED i
¥ | ADVOCATE

Dist. Judges' Court
Bardhaman, Govt. of Indla 2
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Sl. No.
. 5-15
1| About Wastewater; Avs g —Dv0view .5 |
2 :v_ail::hllity of Water in west ;
3 equirement of W, : 7
4 | Shortfall of Water :::{:qu Bengal in (M.ham) . 7
5 Main Features of Urpg 8
6 mmmw — 5
7 Umanitaﬁmwmﬂ' 9
8 Water Demand : 10
5 | Present Vﬁ:m‘“‘?ﬂi@ 50 years in West Bengal_ -
10 [ status ofoIWn in Ganga Town =
11 | Status of new STP ay : 3
12 | Industrial Waste Wa;?:::;ﬂiz be augmented “
13 Industrial Was% 15
17-26
Preamble o Statement 17
Statement of Intent 18 )
3 | Objectives
3.1 Immediate Objective 18
3.2. Medium Term Objective | 18
3.3. Long Term Objective 18
4 Key issues 19
5 Alignment with International/ National Policies and Frameworks 13
6 | Policy Actions :
6.1. Institutional Set up for Implementation, Monitoring and Management 20
6.2. Development and Maintenance of Information Base and planning 0
6.3. Comprehensive Land Use Planning z
6.4. Legislation and Guidance Documents to follow =
6.5. Legal Issues 22
6.6. Technology Options for Wastewater Treatment a2
6.7. Technology Reforms &
6.8. R&D for Technology and its Commercialization 23
6.9. Reuse of Treated Water 2
6,10. Awareness Generation 3
| 6.11. Capacity Building and Training 24
| 6.12. Monitoring and Evaluation 25
6.13. Welfare Measures 25
6.14, Invalvement of NGO/Private Sector 25
6.15, Source of Funding _————_ 26
6.16. Targeted Timeline””~ /L i > 2%
.17. Expected outcome af this Policy —, __ \\ 2
538 nerpretatio and Amenimet ] NF\| 7

A DTS
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Aboyt !ﬂ :
What is Wastewater. LAt e

Wastewater can have

: 3 Numbey of d
:v?:tiwii: :;K;n following thygy o::‘?"bm | Wetar 2015} The sppronch taken I A6 P2 008 C
enedus e combtnauo:‘:: N the UNEP/UN-Habitat document 'Sick Water?'. Thus,
one or m b
¢ domestic efflyent Consistip, ol
(kitchen ang bathing wastc\:nz }M
r);

* water from commer,
. ! cial esta bi
* industrial effluent, storm wate‘::l:::tt;and l;st}tuﬂuns, intluding hospitals;
er urban run-off;

]

ackwater (exerets, urine and faecal sludge) and grey- water

Although,

using this de
industrial, agricultural Comﬂ:::f::_;t the term ‘Wastewater’ clearly encompasses domestic, commercial,
to clarify or highlight the imporee .~ .2 ° fecal sludge, these are sometimes covered separately in order

2015). Portance of the individual components or wastewater streams. (UN-Water,

Types of wastewater-

Wastewater comes | i
€S In three main types namely Black water, Gray water and Yellow water. '

Black water

I:'Z;samm?;t;at Uriginate? from toilet fixtures, dish washers, and food preparation sinks. It is made
urine, toil el one can imagine going down the toilets, bath and sink drains. They include poop,
rine, tollet paper and wipes; body cleaning liquids, anal cleansing water and so on. They are known to be
highly contaminated with dissolved chemicals, particulate matter and is very pathogenic.

Gray water

This is wastewater that originates from non-toilet and food fixtures such as bathroom sinks, laundry
machines, spas, bathtubs and so on. Technically it is sewage that does not contain poop or urine. Gray
water is treated very differently from Black water and is usually suitable for re-use.

Yellow water
This is basically urine collected with specific channels and not contaminated with either black water or

gray water.
Sources of wastewater

K Domestic Sewage :
This includes all wastewater generated by home dwellings, public restrooms, hotels, restaurants, motels,
resorts, schools, places of worship, sports stadiums, hospitals and other heaith centres, apartments and

the like. They all produce high volumes of wastewater.

%ﬂ&n&{{dﬂé ﬁt. - runoff (rainwater running through cracks in the ground and

 This includes water frop _ _
; 5), wate(/from swimming podls, e’r from car garages and cleaning centres including

s, bea ‘;glqﬁs, commercial ki %. energy generation plants, industries and so on.
K/ BUPDWAN DISTRICT \
SR P il IR
is also generated froth agricultural faciljtie
m

lies, Water used for cleaning in animal farms, washing

\\{:“.“ D, Exn.- 100312025 /N,

ATTESTED
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How is wastewa'tar harmful?

In certain parts of the world, eg

sea or into fresh water Pecially
od in develop
of adequate wastewater le: Out any ng countries, wastewater 18

. form of f

compromise wast reatment treatment. In other parts o

classified Weter treatmeny lnﬁmr““"l'e. maintenance and outdated

classified in the following: efforts The effects of this (either treated of part
: : 5 s (either trea

pumped directly into the
developed countries, lack

systems heavily
ly treated) can be

Water pollution:
Fresh water bodles and mari
Marine w i
rendered unsafe fo 31ers, into which wastewater s discharged may be polluted and

r human yse
- Dependin
B on wha may be harmed too.
Water securhty: tis discharged, aquatic life may

There is water scarcity in man
underground water tab|

h ey all ultimately depend on water. Similarly, all water (surface and
effect. One common effect of 'S means careless wastewater discharge can have some serious ripple
Wastewater is the eutrophication of fresh water bodies and oceans. If one

rt of the eco
pa system chain is destroyed, it can upset its entire food chain.

Agriculture / Fisheries / Tourism:

Wastewater i

needed for Crf:;s.lr‘:‘E;ﬁ;’:‘ May contain unsuitable chemicals and higher concentrations of nutrients

also contain harmful thin result in ‘{e‘aY and under yielding. Wastewater used for animal farming may

B it eot wucha igs and chemicals dissolved in them. Animals may die, and there is a chance ?hat

the sea/river. The di hn ol way be harmed too. In some places, fecal sewage is discharged directly into

in that Th scharge contains pathogens and harmful dissolved chemicals which can affect fishing
area. The smell and such behavior do not encourage tourism to that area.

Health of urban and rural populations:

Wastewater is a big health issue, as it carries and transports a myriad of diseases and <o
believed that about 2.2 million people die each year (globally) from diarrhoeal disease. (WHO) At least 1.8
million children under five years die every year due to water related disease, or one every 20 seconds
(WHO, 2018).

What is Waste water Management?

Wastewater management is the process of taking wastewater and treating/managing it in order to reduce
the contaminants to acceptable levels so as to be safe for discharge into the environment. There are
effectively two basic types of wastewater treatment: centralized and decentralized. Centralized systems
are large-scale systems that gather wastewater from many users for treatment at one or a number of
sites, whereas decentralized systems are dealing with wastewater from individual users, or small clusters

of users, at the neighborhood or s ;ﬁin tylevel.
vy =4 an

Pl Pt | 5“9
The choice between centralized or decentralizéd aste Jter management systems will depend upon a
number of different factors, but it/is important that f consideratic be given to both the options rather
 than the situation that has existed in the past whete %elerage was often considered to be the only

‘proper’ form of urban Sﬂ",{*aﬁ"r (ON-Water, 2015).
O\ o Bo-2t2 S
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& West Bengal possesgey 7
& Annual Per capiry -

[—s—-___

Year

5% of w
avallabiiiry —

w""_*_'tma
av)
__ S»

1869

& Avallability of Surface Water s

—

. Availability o Water in West Bengal

Ntey

of fragh w’-‘"ﬂ_’m of india.

able.
& Availabillty of Ground Water | 13,29 Miflion hectare meters (M.ham), 40% of it s Us€

238 M.ham, totally useable,

Requirement of Water in West Bengal in (M-ham)
al in (b
2000 2025

R s
Sector 2011 —
Agriculture 5.38 771 0%
Domestic 0.26 0.28 o2
Industry 0.26 038 0.59
Power (Thermal) 031 0.00 0%
Inland Navigation 3.63 363 383
Forestry 0.01 0.01 oo
Ecology, Environment and Others 1.00 1.00 L0
Total (M.ham) 10.85 13.02 16.60
* Source: State Irrigation Department

Shortfall of Water in West Bengal

As the supply of water is naturally constrained and demand Is increasing In leaps and bounds t

extending with time,

he GAP in between is

—

I S

= r..‘;_
1
J

RISAV RUJ
NOTARY | ADVOCATE

GROWTH OF POPULATION AND DECLINING PER CAPITA WATER
YEAR POPULATION PER CAPITA WATER
{in Crore) {in cuum)

1951 263 2574

1561 3.49 1940

1971 4.43 1528

1981 546 1240

1991 6.81 996

2001 8.02 e 844

2011 A8 T A P\ 720

* Source: State l;ﬂ’g’aﬂpnjfewm & "2\1

Water Requirement vs Supply

Water
Requirement
(M.ham)

Deficit

10.85

38%

2011

13.02

48%

2025

16.60

59%

* Source: State [rrigation Department
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Main

e
prea of West Bengal, gg 5, atu'es of Urban West Bengal
Total No. of Distriets: 53 Wi Q. km.

2742 34 5. km. (3.09% of Total Area of WB)

S | L Statur,
e :;r‘ ::rl:ar'; Local Bod)psg hnvlng 29
Cipa Corpora Wb
tong,
2. 782 Censys Towns $i 115 Munltipllltm: SR R —

Three Industria| Township Authorities . Nabag
a

8 Banta Industrial Township Authority,
INtala Industrig| Township Authority and

Development Autho"hv =18 Nog Golden City Industrial Township Autharity
Urban Growth:
*  Density of Urban Populati

30% of the totg| u ON =~ 6798 per sq, km. (Highest in India)
Population sha rban Population live in Slurm Arsas
T&in size classes of towns to total Urban Population (Census 2011):

2%33!57

Population Range No. of Towns | Total Population
Municipa]
_ —Corporation | 7 8591218
LL—-——-—-J;H____ above 2,15,000 | 13 4013321
: — B | sbove 1,70,000 10 2,15,000 8 1548015
2 — C  [abovesspoo to 1,70,000 34 4010347
> | P menan @ b 2 232114
5 E below 35,000 21 473658
m 125 20957701
Sl No Town Size Classes No. of Towns. Total Population
1 | I(>1000000 population) 3 MC 6726212
2| 1(>500000 - 1000000 population] 3MC 1698139
3__| 1(>100000 - 500000 population) 1 MC & 47 Municipality 9040626
4 | I1(50000-99999 pop.) 33 Municipality 2334791
5 | Il (20000-45939 pop.) 28 Municipality & 1 Notified Area Autharity 1036389
6 | IV(10000-19999 pop.) 5 Municipality & 2 Notified Area Autharity 112417
7 V (5000-9999 pop.) 1 Municipality 9127
TOTAL 125 20857701

Service Level Scenario of Piped Water Supply in Urban West Bengal

Piped Water Supply
(1] Indicator Service Level | Present Status Gap
No _———_| Benchmark (Average)

1| Household leyel I 100% S6% 44%
/| coverage (3} JAN

yod - [ y \
@ | /Persanita | | \135] 72 lped 63 Ipcd
A /supply of water | o1 )0(
! ,
<l
\.\_" / : \ -4 ! 2 ‘:./I;"-a;v
A 7 AL ATTESTED
S i i
) . i i S

Rl%z\.l RUJ
JNSTARL{ ADYOCATR: oot

Ty

——————— e s s
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Com arativ
Ty Growth of India and West Bengal

Sl INO. *' —
Wy 3z T - T I
India West Bengal
e P (In Million) (in Million)
I B e RSS C  e
g EEE——— 78.16 B.54
~ T ere——t SRl
» T | 1097
S : e SRS
— 98 — - s—— |
- e | ' 159.46 14.45
o e ———
18.71
g 217.61
4001 285.36 243
201 7711 291
| Source: 1. Census of India
Urbanization in West Bengal
Yoo Total Population | Urban Population % of Urban
(in Million) {in Million) Population
1981 546 14.4 26.37%
1891 B8.1 18,7 27.46%
2001 80.17 225 28.06%
2011 91.2 29.1 31.90%
Some Statistic of Urban West Bengal
sl Particulars Generation/ Capacity
No. (MLD)
As on 2020
Estimated Sewage Generation 2758.07
2. | Estimated Sewage Treatment Capacity exist 2038
In West Bengal, an Internationally recognized Energy Efficient natural
Sewage Treatment Systenr qz;tmgﬁ{arbun sink was established in East
Kolkata Wet Land. Here-900°MLD- dbmb?.t sewage are getting treated in a
energy efficient natural trea_tment ststem,\ hich is regularly being used in
pisciculture. J o\ % \\
\ A T :
'\ ." ( - L 7, ATTESTED ] g
SR A o
' i e RISAV RUJ
A NOTARY / ADVOCATE
A Dist. Judges' Court
, Gowt. of India
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Water D 5
=mand with Projected view of next 50
Years in West Bengal
el

Municipality; Rate of Tp—
Population in Popu
Er 2020 9'“;';"’"" 2070
West Bengal "
Urban Area 31,819,118 1.585% 69,850,157

——

Ultimate Year p—

2070

Based on
population
computed

Floating Population @
1357003 Assumed

Total Population
71247160

CPHEEO Manual

Population Served in LPCD @ - =

Institutional & Industrial
Bt @ 769469330 —

Fire Fighti
a0 CPHEEQ Manual

100000(Popu/1000)%0.5

£ 1562179217 CPHEEO Manual

| Total Estimated Demand i
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Capaci
; ".___ ; Y Of STP jn 71 Mf’—”ﬂ
LND. own f mu" c".m
— T {a)Kolket S Agancy Responéibe (rL (wLD)
i e T woﬂlﬁ‘fﬂfo" =)
N (b)Cossipore
Chitpore Ko 122.50
(c)Graden reach lkata KMC
(a) Howrah ________‘______...--____.-—--""'""
(b) Kena
2 (c) Howrah 5TP
00
(d) Anupara Howraly KMDA 1z
(e} North Howrah
3 | Ulluberia ___________,_,_———-____.-———-——"‘
4 Serampore __K_N‘_.E,A__.._-—-—-""'——-—"""'—__—————]am
5 | Chandanagar KMDA 00 |
6 Bhadreswar KMDA 720
7 | Champdani KMDA __,_.._-___._._.--—-—-"6'55‘
8 Bansberia KMDA _ ___.-_____..-—-—--*a;,"
9 | Baidyabatl Hooghly S L
10 Konnagar i RB e | e
11| Rishra  KMDA
A . ]
12 Uttarpara-Kotrun __.——-——--—-"'__i::ﬁi _________2.2..92—
13| Hooghly-Chinsurah WSO e (M
= e
15 | Titagarh r—"ﬁﬁ_/l ______,__._2.-’_'2'1-1 .
16 | Bhatpara —'_'-_-m_.___—_— 5100
o8 r_______________________,_._...--—
[ i — 4000
ETY )——_._—‘_..—-—-—_’_—_——“ — =
k-2 Garulia North 24 Parganas KMDA ____________._.359-
20 Naihati : : KMDA 11.60
21 Halisahar KMDA 6.50
22 Barrackpore ______._—A-‘EL'L"'————- 24.00
23 Khardah KMDA 3.00
24 Kanchrapara KMDA 18.00
25 | Maheshtala KMDA 26,00
26 Bu South 24 Parganas KMDA 9.30 |
|27 Diamond Harbour KMDA 0.52
[28 | Nabadwip XMDA _ -
|28 Kalyan! KMDA 21.00
[30__ | Gayeshpur s KMDA 8.33
(31 Santipur Nadia 2= KMDA 6.00
[22 | Krishnanagar MED
[ - I,cﬁ.kd;h MED |
R st KMDA 1180
| Katwa Jurdwan KMDA 10.45
| Haldia purba Mednipur MED
| English 8azar Malda MED
| Murshidabad T\ KMDA 11.96
T AR P\ a0 300
‘Dhulian - Murshidabad "\ MED
: 717 . =mud \.;:.\\ KMDA 13.00
oI\ \ KMDA 3,70
LA] Uttar Dinajpur | MED
N = No!'l!‘l 24 pacganas </ ~_KMDA 14.85
Ve f/bf N Total 728.01
Ly
. e '.'s-\'/
REs | & ‘:’ZZ;/ 11
4 ' RUJ
| ADVOCATE
Dist. Judges’ Cout
Bardhaman, Gowt. of indie
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Baidyabati

! Champdanl

] Bhadreswar

4, ! Bansberia

R

Status of old STPs maintained
—

Present
Technology functional
Adopted Status

purpose of Use of
Treated Water

Used in pisiculture
purpose

Oxidatlon Pond Operational

Aerated Lagoon Non-operational

Used in pisiculture
purpose

Aerated Lagoon Operational

Waste Non-operational
Stabilization Pond
Used In pisiculture |

purpose and
partially for
agriculture

Bio-filter and
Waste Qperational

Stabilization Pond

Waste Non-operational

Stabilization Pond
Used far

W5, ASP and " x

‘ ltural

Low Cost STP Operational agricultu
purpose

Seerampore

Trickling Filter Non-operational

Uttarpara -
Kotrung,
Konnagar and
Rishra

Used for
pisiculture and
for agricultural

Low Cost STP Operational
purpose

[ Panihati

Non-operational

I Naihati

Operational

ATTESTED

W
TARY / ADVOCATE

Dist. Judges' Court
Bardhaman, Govi. of india
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2
Statu
S of new stp augmented / to be augmented

E"ﬂﬂtﬂd Date [
Location of ST sTP of purpose of Use
Capacity c"“""‘ﬂlssionlng Technology Being of Treated Remarks
/ Already Adopted Water
Commissioned
-7 Belng used for
‘c:'*_; 1. [ Kalyani 21,00 MLp a0 Trickling Filter | pisiculture and Already
g 8 and Waste proposed for Commissioned
s Stabilization Pond | Agriculture and
= 2. [ Hooghly - 29.30 MLp Industrial use
P = Chinsurah 2022 SBR .
5 3. | Mahestala 30.20 MLD 2053 Tendering Stage
SBR =
= 4. Budge Bud
g ge 9.50 MLD 2020 S8R 3 Werkis Progeess
| s Baranagar — 60,0
| Kamarhati ‘00 MLD 2022 Trickling Filter : LOA Awarded
6 Halisahar
L , 16.00 MLD 2020 SBR - vt
i Work in Progress
l 7 ’ Bhatpara 60.50 MLD 20 ; Partially used for Already >
r 18 FBBS Technology pisiculture Canmisslonad
5 8. Barr. =
i I arrackpore 24.00 MLD 2020 SBR Work in Progress
9. | Kona I 62.00 MLD 2022 SBR & WSP '
LOA Awarded
i 10. | Arupara 65.00 MLD ‘ 2022 S8R :
|
. - In the process of
11. | Kanchrapara 18.00 MLD 2022 1 Aerated Lagoon finalization of
tender
“H_ g
ATTESTED
@Iﬂnw\focu:n
Dist. Judges’
Bardhaman, Mcm
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Industrial waste Water Treatment

Effluent Treatment Plants (ETps) 5 /or Common Effluent Treatment Plants (CET Ps) are

integral part of industrial wastewsate, Management systems. A CETP caters to 3 number of

industrial units with same of closely similar industrial processes as only in such case the

CETP can be designed in respect of the treatment chemist ry. ETPs are the ultimate step of

wastewater treatment by any industry before discharge to the environment. It is a

compulsion for any water Polluting industrial unit to have a suitable ETP treating the

wastewater to the required discharge standard

Depending on two wastewater components, (1) the volume of discharge and (2) the

1.0 AUG 2024

wastewater quality, “Grossly Polluting Industries (GPI)” has been identified in the state.
Such GPIs are considered to be highly water polluting industries. At present West Bengal

has 46 such Industries. An account of the quantum of wastewater discharge by these

industrial units is provided in table below. The wastewater discharged by these industries

will be identified in the first place for further treatment and reuse in (1) the same

industry, or, (2) in industries or establishments nearby. As industrial wastewater, even

after treated to the prescribed discharge standard, may contaln substances unsuitable for

certain uses, reuse of industrial wastewater requires a level of scrutiny before specific re-

use.
An industrial unit will have to submit specific application to the State Pollution Control

Board about the scheme of the re-use and can Initiate such activity after specific approval

by the State Board. The State Government shall actively consider incentive scheme(s) for
the industries willng for nitiating wastawtés fe-gse schemes
!)va g -I‘f} ) \\

F —~ . o ‘-E 9 \‘. \\\
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ndustrial Waste Water Discharge

—————dl Waste Water Discharg€

I'__ An account of wl
INDUSTRY N narEe bY Grossly Polluting Industres 8 W28 000 ooccianGe
[BALLAVPUR PAPER MFGJTD — ——— = _,_&IW,%EM—
BardhamanDharmaraj Paper Mill proer———— wan
Durgopur Steel Plamt (058, ot U] Tt |
oS I"Fm PHARMACEUTICAL WORKS UMITED (o0RGm i T oo T w0
Krishna Tissues Private Limited —
[SAIL-ISCO Steel Plant ~~— ——— Burdwan e
[ The Durgapur Projects Limited ::Tm: |
Beverages Pvt. Ltd. — 730 A
Berger Paints India Ltd. (BAICL Divn.) T 20
Dankuni Coal Complex, S.E.C.L. 'Hnohm_ﬂly 1000
Grasim Industries Uited (U~ ity i o] [ ooghy 208
ITC Uimited, PSPD, Unit: Tribeni Hooghty 14000
Kesoram Rayon - Unit of Cygnet Industries Ltd, 11670
Mother Dairy Calcutta Hooghly 700
Nalco Water Indla Limited et 3
PMC Rubber Chemicals India Pvt. Ltd. Hooght 244
BERGER PAINTS INDIA LIMITED proer 722
PEPSICO INDIA HOLDINGS PVT. LTD. (FRITOLAY DIVISION) Howrah 1312.4 .
Britannia Industries Limited Xolkata 236
Diamond Beverages (P) Limited Kolkata 213
Gun and Shell Factory Kolkata 2278
Hindustan Unilever Limited Kolkata 300
AdaniWiimar Limited Medinipore(E) 107
Exide Industries Limited Medinipore(E) 630
Haldla Petrochemicals Limited Medinipore(E) 11470
indian Oil Corporation Limited- Haldia Refinery Medinipore(E) 6300
IVL Dhunserl Petrochem Industries Private Lmited Medinipore(€) 403
MCP| Private Limited ‘Medinipore(E) 30792
Ruchi Soya Industries Limited Medinipore(€) 130
Shree Renuka Sugars Lid Medinipore(E) 740
Tata Chemicals Limited Medinipore(E) 45
UPL Limited (United Phosphorus Limited) Medinipore(E) n
UNIGLOBAL PAPERS PVT. LTD Medinipore(W) 210
UNITECH PAPERS MILLS PVT LTD Medinipore(W) 242
AB Mauri India Pvt. Ltd. Nadia 225
Khaitan (India) Ltd. Nadia 200
SUPREME PAPER MILLS LTD Nadia 1230
EMAMI PAPER MILLS LTD. (UNIT-GULMOHAR) North 24-Parganas 500
"EXIDE INDUSTRIES LIMITED, SHYAMNAGAR UNIT | North 24-Parganas 1660
INDIAN PULP AND PAPER PRIVATE LIMITED | North 24-Parganas 241.25
m&srmmmmamcsml ﬁ 3 _
OF DEFENCE) Vis .' . _.q____~\\\
UNITED BREWERIES LIMITED, KALYANTUNIT
Natara] Electro Casting WY s Ao 24873 s v b
SETP of Baniala Loather Complex -~/ {} SowirJs-s
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proportional increase in civl ement
t aMenitia ce manag In urban
areas. By 2050, h A s s alf on water resour
By alf of Indja's pop putting :r'murl. igsues around water. Thase bring

more Into fo
Cus on the Institutiona| artangements and delivery mechanisms of this scarce and non-

383

wastewater Is increasing in the same

ed for domestic use gets generated as
ass-1l towns, representing 72% of

that from the National Capital

Iﬂzoahi alone {discharglng 3,663 mid of wastewaters, 61% of which s mm] |s over 220 lpd (CPCB.
). As per CPCB estimates, the total wastewater generation from Class | cities (498) and Class Il (410) towns

In thie country is around 3,553 and 2,536 MLD respectively. While, the Installed sewage treatment capacity is

just 111553 and 233 MLD, I“especﬁveiv‘ tl‘ler‘eb\l‘ Ieadlng to a.gap of’25,453 MLD In sewage treatment CalﬂClW.

Maharashtra, Delhi, Uttar Pradesh, west Bengal and Gujarat are the major contributors of wastewater (63%;
CPCB, ?0073]. Further, as per the UNESCO and WwAP (2006) estimates (Van-Rooijen et al., 2008), the
industrial water use productivity of India (TWP, in billion constant 1995 US$ per m3) is the lowest (i.e. just
3.42) and about 1/30th of that for Japan and Republic of Korea. It is projected that by 2050, about 48.2 BCM
(132 billion litres per day) of wastewaters (with a potential to meet 4.5% of the total irrigation water demand)
would be generated thereby further widening this gap (Bhardwaj, 2005). Thus, overall analysis of water
resources indicates that in coming years, there will be a twin edged problem to deal with reduced fresh water
availability and increased wastewater generation due to increased population and industrialization.

Though wastewater reuse is endorsed in many policies and programmes, there is a lack of clear guidelines and
frameworks to support the implementation of such projects. As a result, the reuse of reclaimed water for non-
potable purposes continues to face challenges. The problem is further exacerbated by limited enforcement of
the restriction to extract groundwater for non-potable purposes. More detailed policies and stronger
enforcement is needed for wastewater reuse projects to be viable.

To address these issues in a coordinated and focused manner by the development actors, a need has been felt
to articulate an uniform State Policy on treated waste water re-use with specific direction towards the reforms
in planning, institutional framework, capacity bullding, research & development, legal & regulatory measures,
financial arrangement, public-private partnership, technology upgradation, community participation and
awareness. The UD & MA Department has formulated this Policy taking the note of the National Policy of

With rapid expansion of cities ang domestic water supply, quantity of
estimates aboyt 70-80% of total water suppli

1 0 AUG 2024
g

| Government of India.
This Policy is applicable to the interventions carried out by Urban Development & Municipal Affairs

Department, Development Authorities, Urban Local Bodies and private organizations in urban areas. Other
Departments and Institutions carrying out similar/related projects in urban areas are also requested to follow

this Policy.

'* 2. Statement of Intent:

W
The Government intends to shift his-rdle ﬁgﬁ P to ‘Provider cum Facilitator cum Regulator’
in sustainable management ot&éteﬁré:éurce%- \ay \stabllshlng an effective system of re-use of
treated wastewater by the Ufban/citizéns of! w&n-ﬁgm thereby reducing dependency on fresh

“

ground/surface water resolircés b:ihg’lﬁg.'r_@fonﬁi in ‘the |areas of Planning, Institution, Finance,
IU' 7 TARY [ ADVOCATE

Dist. Judges' Court

Technology and Legal & Reétfla}j n. VB
3. Objectives: ' " ) ‘// ATTESTED

Nuf] 5! Ry RIM 17
= Bardhaman, Gov, of Indls

X.- i TSI R Bl PSS S F s o o= .

G Scanned with OKEN Scanner



- |
s 347
327

Ca

3.1. Immediate Objective. (2 Yeq )
g rs

* To assess soyrce
s of Benery <
. ::n.zal a?f: to create 3 g5 e;l:hr}:; I\‘:?smwate' and quantity of wastewater production In urban West
laentify bulk ysers 5

Projects, Construction szthatar like Industrial Clusters, Metro rail, Indian Railways, Infrastructure

;helr potential water deman‘:!rsa's:gzi: ulture, Bus Depots and Public Works Department, and quantify
¢ To assess the exist] Ulk user of wate

n, 3 I

Sewage Treatment Pf-,- :;ﬂtralited and decentralized plants of wastewater treatment especially the

Plants (CETPs) and take (5TPy), Effluent Treatment Plants (ETPs) & Common Effluent Treatment
* Toidentify centralizeq ar:]p; D: riate measures for upgradation or expansion.

appropriate places. €centralized options of wastewater treatment and its application in
* Todevelop |

o develo: :n":‘ feagné :;; centralized wastewater treatment plants
several Government p ep;:ﬁﬂnch in wastewater management bringing coordinated mission between
* To develop severa s ©Nts and Private Sector.

to bring reforms | Sue-based policies & actions and review the existing legal & regulatory measures
* Toensure employ':n“:::tewater Management and its re-use.
* Toattractinvestment OPPOrtunities in wastewater management and its re-use
I T J WaStev?ater management with innovative financial mechanisms.

management with T CIEMSIVe plan on water resource management including wastewater

gement with active communj : ; :
nity participation In Urban Wastewater Treatment and its re-use in

cost effective manner,

3.2. Medium Term Objective: (next 4 Years)

. ::f:;\:tl::fz : ::Z?;;:?:‘swel Institutional arrangement in all levels either through new establishment
s lr?s nstitutions responsible for proper planning, implementation, monitoring,
e grievance redressal of wastewater treatment & its re-use with appropriate

I system, and leveraging awareness about green habit and collective behavioural change

amongst all citizens.
To implement the comprehensive plan on water resource management including wastewater

rnanagem'ent in urban West Bengal in phased manner subject to availability of finance.
To establish an appropriate system of operation and maintenance of the wastewater treatment

infrastructure through active involvement of the citizens.

3.3. Long Term Objective: (next 4 Years)
* Planned wastewater treatment infrastructure and its re-use are fully functional and maintained In

each city.
* Reduce pressure on potable wafir ﬁ&&gn\dand surface water) vis a vis reduce pressure on

wastewater treatment facilities,

z" r-.

ATTESTED \
SA
ARY | ADVOCATE
Dist. Judges’ Count
. Bardhaman, GovL. of indis

‘ -
[
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4. Key issues:

* Wastewater Management happening in piecemeal manner.

. Ik,
stewater: As a result,
* lack of awarenesc 3Mmong a)| stakeholders in treatment and disposal of::e {li e snacirs o
there Is insufficiant focus on éNsuring adequate coverage of netwark sewe : bé viable; and on the
the same; gr on decentralised options, where network sewerage may no
health hazargs fo, USe of untreateq Wastewater in agriculture.

m sanitation
* Visbllity of urpan Vastewater treatment facilities: Lack of revenue gener:;i:a:lreﬁ:peration and
services in urbap tentres and/or fiscal transfers for the same are inadequate to uentially, secondarily
maintenance of Wastewater treatment plants to required ssefarce Copseg Es
treated wastewste, often does fot meet regulatory standards, and is unfit for reuse.

ion in several policies
Lack of clear 8uidelines apg framework: While wastewater reuse finds mentmtr;tl;,:eof projpects in
and Programmes, there s an absence of a clear framework to support implemen inable
@ manner that aligng Stakeholder interests and priorities, and is operationally sustaina

Institutiona| Coordination: water Plays a significant role in several SECars, mciudmgd_::::::;
agriculture, industries and power. There s a need for a platform for interaction and coor - d
4mong sectora| departments and other concerned stakeholders to facilitate greater synergies an
collaboration fowards efficignt résource yse,

5. Alignment with lnternational/ National Policies and Frameworks

Several policy and guideline documents in India recognized the concept of waste water r. o a,nd t:e
need to include the same jn water supply management programs. Specifically, this policy aligns with t e
following national ang internationa| agenda:

UN Sustainable Development Goals; The Sustainable Development Goals (SDGs) are f°mse‘_" among
other areas, on environmental protection and prosperity creation. In Particular, the policy aligns with
the following spGs: SDG 3: Good Health and Well-Being; 5DG 6: Clean Watgr and Sanitation; SDG &:
Decent Work and Economic Growth; SDG 11- Sustainable Citles and Communities.

National Service (eye| Benchmarks; National Urban Sanitation Policy (NUSP): The National Service
Level Benchmarks, instituted by the Ministry of Housing & Urban Affairs, Government of India,
establish a 204 target for reuse of urban wastewater generated.

Power Tariff Policy (revised, 2016): The revised Power tariff policy mandates thermal pawer plants
Within 50 kms of a City STP to off-take all the treateg Wastewater from the sTp. Charges incurred in
onveyance of wastews ter frommt tilﬂ,’?, - V-8 Power plant are eligible for Pass through in the power
tariff, 72 Q1A PN

N N

|_,. o —
7

Atal Mrssmn‘ for Rejuvenation & Urban }Tl‘a(isfpl‘&qation {AMRUT); Following the policy guidelines
entation of WasteWater reuse Iihﬂﬁmctare\' olutions in-selected towns and cities has been

up. v

e
H o=\ i _
iy / A/l ATTESTED |
L AN f%"ﬂf//
\ g SN A J
K= - e Y/4 Y / ADVOCATE
NGRS T,

19 h
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Implementation, Monitoring and Manageme

High Poyey under the Chairmanship of the Chief

Secretary to vemr:e:f r:? :'me:ttte: Shor'dlo?m?;thmtﬁu:ther members — the Mdnm\;l ;:rm
sﬂretarwpﬂnﬂ ; SECFEtary/Secreta ens;:o; the Departments of Health & Family we ::1
Envfronment , M E, Water fnr:esﬂﬂaﬂon Irrigation & Water Ways, UD & MA, P&RD a
Commerce& In Ustry, foroveral! supervision mo,;[torlng and policy advice. f Principal

By s Lo i S shnuld' be constituted under the chairmanship o pa
Secretary/ Secretary, p &MA Department 2longwith the representatives of Health & Family Weff::‘;
Envfronment, Wepcg, PHED, pgrp MSME, water Investigation, Irrigation & W.a tet.‘ Ee
and Commeree & Industry, fo, supérvlsing ;he regular implementation and monitoring of wastewater
treatment and its yse.

o Pevelopmen & Municipg) Affairs Department should act as Nodal Department for
fmplementarion of Treateq Wast, ion plan.
Ewater Re-use Policy and its act on p.
® State Urban Development Agenw under Ub & MA Department should act as Nodal Agency for
lmplementatfon of Treateq Wastewater Re-use Policy and its action plan. .
" astate Level Wage Water Management cejf witt, sufficient experts should be established at SUDA for
Nical advisory.

1.0 AUG 2974

* The primary responsibility of Urban Loca) Body is to aware the citizen and industries towards
treatment of Wastewater ang its n

euse implementing all legal provisions, even imposition of fine for
non treatment, |n Th'smnnecﬂon, ULBs will get strong support from WBPCB.

A Comprehensive Database Development and appropriate Management Infermation System utilizing GIs
platform shoulq be established for regular assessment of water demangd, Wastewater generation and reuse of
treated wastewater in several sectors and mapping the requirement/location of centralized and decentralized
treatment plants, For this following steps should be adopted:

* Develop coordination between up g, MA Department, Environ

ULBs/DeVefopmentAuthormes’ 0OTA _-,ffn“ AN

Lo L PN
* Develop GIs enabled Mapagerr_ge'nﬂhfonna?faq Systu}‘q for the cities,
i) Preparation of Geo-referenceq City base Map . *

mﬁmﬂ//m&“ ....ﬂ
ol of Indla

‘ o h (3 scanned with OKEN Scanner
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v) Integration
of
) EGIS Enabled M'Ssp atlal Dats With the information of abovementioned surveys/studies to creare
Vi) Estaby '
* Develop t:cm!‘t'!i::‘:'mt Of Central Daty Monitoring Centre
ion UD & MA Department and Land & Land Reforms Department for

updation of Lang n
Records of the Citles and development of Land Bank for plants.

* Provision of
il development of physical infrastructure for maintaining database
m In the concerned Departments especially in UD & MA

dEVEI'Opment & ma
Department, p, Nagement gype,

* Preparation orvﬂiz MeNt Authorities, Unnayan Parishads, and Urban Local Bodies.
Management Plan b o e Resource Management Plan alongwith Wastewater Resource
sewerage ang stom,y each UL; Traditionally, water authorities have managed their water supply,

planning is a s, Water drainage systems as separate entities. Integrated urban water resource

ctured planning process to evaluate concurrently the opportunities to improve the
Werage and drainage services within an urban area in ways which are

catchment and river management objectives. Catchment management

Management of water se
consistent with bruad;r
Impacts d
dri::kint; w:::ru i Indirectly on all three components of the urban water cycle, having effects on
el watquamv’ Wastewater treatment and storm water management. ;
. ter treatment plant should have a physical and financial pre feasibility study alongwith
environmental impact assessment
* Planning for ests ti
sty blishment of water testing laboratory in affordable location regionally should be
. t'Ea::h ULBﬁmplementing Organization should develop a plan for commercialization/marketing of
Dreated waste water invo[ving citizen and private actors.
; ;
P :‘ of STP should include effective plan for reuse of treated water, long term operation &
maintenance and commercialization i.e, pricing of treated water, and the DPR implementing agency
should ensure that.
Management of $TPs should pe effectively planned involving user groups.
Man.agernen.t of ETPs/CETPs should be efficiently monitored by ULB/DA/WBPCB on regular interval
and in planning of ETP/CEPT establishment by the industry, mandatory provisions should be there to
Include the purpose of use of treated water.
Local or regional storage facility of treated waste water and network plan for supply for reuse shall be
developed through a systematic study.

6.3. Comprehensive Land Use Planning:
New Land Use Development and Control Plan for West Bengal specifically for the Statutory Towns, other

Census Towns and upcoming Growth Centres are very much required for systematic planning of wastewater

-
o~
o
c~J
(de]
=
-
=
_

treatment plants both for centralized and decentralized plants.
6.4. Legislation and Guidance Documents to follow:

Environment (Protection) Act, 1986

* The Environment (Protection) rules, 1986
The West Bengal Trees (Protection and Conservation in Non-Forest Areas) Act, 2006

L
* Water Bodies Conservation Act
The East Kolkata Wetlands (Conservation and Management) Act, 2006/2008

L
The West Bengal Ground Water Resources (Management, Control and Regulation) Act, 2005/2006

Manual on Sewerage and Sewage

L
* The water (Prevention a_g_ :
* The water (Prevention afd-contreto nded rules, 2011
* The water (Prevention and qgolgg?jll , 1975
* National Urban Sapitatio Pohbyqula ?’.'L"[‘T 2
* National Water Policy 2012~/ """ A7
¢ West Bengal Munf,dpai Actar_p.d__f‘m,lﬂit‘i Acts
* Quality standards suggested by Central Polis ol Board and West Bengal Pollution Control
Board. NG SAp (O
WA R ATTESTED |
NG e B0
& ISAV RUJ
= NOTARY / ADVOCATE o
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*  Standards set by Bureay of Indla
N Standards (BIS) f waste water
Effluent Quality Bulde|ings for health Protection measures in aquaculture use o

Quality Euidelines for health Protection in using human wastes for aquaculture.
*  Service Leve| Benchmarks Fiveq By Ministry of Urban Development
6.5. Legal Issues:
CETP.
* Imposition of legal Provision to the respective stakeholders for installation of ST:iET:: issue and being
The legal rights oyer the sale and revenue issues of reclaimed water is an emerg
addressed by the State Government se
parately, end users
- ULBflndustry should r. euse, recycle, & resale the effluents, sewage, septage water to the
Within or outside the lurisdiction of the g i
: ting the
* West Bengal Municipal ang Municipal Corporations Acts should be ame"d:‘;:_,n:;? :hr: Safﬂe.
Provision for treatment of Waste water in centralized & decentralized manner an iculture, industry &
* Ground water extortion shal| pe mandatorlly prohibited, especially for agricu t:er should be
construction sectors, ang instead of that use of surface water and treated waste wa
imposed. Metro
* Mandatory Provisions shall pa made for bulk user of water like Fire Brigade, Industrial dusr::gsf;ure <
rail, Indian Railways, rpag Wash, Infrastructure Projects, Construction e, A‘astewater
Agriculture Extension sectors, Bus Depots and Public Works Department to use treated Eff] ént
* Imposition of fine on the Industries for not establishing Effluent Treatment Plant/Comman Efflu
Treatment Plant and non reuse of that water.
* State level treateq Waste water specifications and standards shall be amended (to be encour 3ged to

adopt as per IS ang IO standards) to include and ensure a safe reuse and to produce high economic
return products,

cost recovery,

Technological options for waste water treatment plants should be based on treatment standard, quantum

of sewage inflow, BOp level, location of plants or utilization of recycled waste water etc., details of the

design considerations and OPerating requirements for a variety of technologies suitable under different
Chapter 7

conditions has been explained in er 7 of part A of Manual on Sewerage and Sewage Treatment
Systems (2013) of CPHEEQ,

Effluent Treatment Plants and Common Effluent Treatment Plants of Industrles should confirm to such
le utilization of tre w

standards so as to enab ated waste water directly by them or other users as far as
possible.

The developers should yse iﬂndﬁﬁeﬁ
other Institute of repute wilic3 i
Pute wiiedn
The choice of tech nology/shol
[/
For each project, con

Q.

[
{ |
\\{:}‘\\ i
\ D\t ATTESTED
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6.7. Technology Reforms:

Government intends to Propagate and extend new cost-effective, energy efficlent and eco-friendly
technologies. For this following Issues should be considered.

* Promate Research & Development relating to alternate treatment technologies as :e'lll':cshigft;:vv
conservation practices Involving Technological Institutes/Universities/ Science
Department of West Bengal i
* Technological |n5titutes/Universities! Science & Technology Department o.f West Bengal, sha
£ e fodevelop economically viable wastewater treatment decentralized models. Sl
s Technological Innovation ‘shall be worked out for protecting flora & fauna and also huma
settlements from man-made and different kinds of natural & man-made disaster. &
* Government would facilitate the creation of quality testing facilities for water across e 5$te d
ensuring quality control, The existing facilities in technological institutions would also be utilized.

6.8. R&D for Technology and its Commercialization:

A technology fund shall be set up under UD & MA Department in order to Research & Development
(R&D) for appropriate cost effective and geographically suitable technologies for wastewater treatment.
This shall also Include identification and innovation of proper models. Products developed through this
R&D will be commercialized through supermarket, retail outlet, mart, urban technology parks etc.

6.9. Reuse of Treated Water:

Wastewater Is a huge resource that should be hamessed properly, it can bring a lot of I.1ea!th ot
economic benefits, increase food production, enhance fishing, tourism, rural and urban livelihoods.
Following areas of reuse of treated water should be followed:

Irrigation and Agriculture: Storm water, urban runoff and effluent from animal farms can be
captured for irrigation and other farming needs. This kind of wastewater is usually high In
nutrients (nitrogen, phosphorus, potassium, micronutrient and organic matter). It saves fertilizer
cost and also preserves surface and underground water that they would have otherwise used.
The sludge from treatment sites can be used in composting sites and sent to agricultural fields.
*  Energy and Construction: The waste materials (sludge) collected from a treatment plant can be
biodegraded in a controlled environment and then combusted (burnt at high temperatures) to
release Methane (A gas similar to natural gas). This can be used in boilers at homes and in
buildings, as well as for cooking and heating purposes. This digester kind of biodegrading can
contain contaminants and so the process has to be done properly. The sludge from treatment
plants can also be combusted to produce electricity.
There are different types of sludge. Sludge could be fecal (from human and animal poop flushed
down the drains) and regular sludge, from rubbish and garbage that get into drains and sewage
systems. Fecal sludge Is high in contaminants and must be treated well before discharge.
Water used in the kitchen can be collected and used to gardens and lawns. A couple of gallons
each day means 2 significant saving on water by the end of the year. Families can also reduce
the amount of wastewater they produce by using of bathrooms.
* Community Latrines anf.i ol ing, road cleaning, construction activities, pisciculture, Car
Washing, maintenance of 1 parl’dﬁg&td T developing urban landscaping, rejuvenation of ponds,
lakes, rivers, and emergency-purp fire brigade
* Reinwater Harvesting: [t'should be mﬂﬂ\ﬂﬂ}or}e reuse the rain water in sanitary activities and

groundwater rechatging. e \
* Industries should reuse their treated, w ne-Sludge and minerals to be sold out for
appropriate use. Fufther industris<Withiff'30. Km of a Sewage Treatment Plant should use

treated water in place of ﬂ'esh surfa ce/grom';d’v:;;er
*  Bulk users of water like Fire Brigade, Industrial Clusters, Metro rail, Indian Railways, road wash,

Infrastructure Projects, Construction Secters, Agriculture & Agriculture Extension sectors, Bus

Depots and Public Works Department sﬁ, use treated waste water.
®  The excess amount of treated waste water may be used for ground water recharging.

ATTESTED
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Nment intends the following;

* Co
to Tomme;fe sty Department should make a voluntary target for treated wastewater
$€ 20% of the tota| state-wide Industrial water use by 2020

L] .
g'e::‘:'tﬂ::ntce With the Government of India's recently revised Power Tariff Policy (2016),
thermal 1 Of Power, Government of West Bengal should coordinate partnerships of
Wast power plants with urban centres within 50 km radius for off-take of ai
t cwater treatment vailable; and facilitate operational sustainability of wastewater
reatment plants ;

6.10. Awareness Generation'

Gov .
use z-;r;r:rent Intends to Promote awareness among all the stakeholders for achieving the goal of ‘Re-
promot E:Ed Wastewater”, For the said purpose, Government is directing the development actors to
@ te awareness consider, ing the following issues.

= AWar_eness should be generated regarding different Government Programmes to reach &
sustain the benefit upto the end beneficiary.
*  Awareness should be generated regarding several Policies, Acts and Laws related to Water
resource and wastewatar management & reuse.,
*  Awareness should be Benerated regarding Environment Protection.
* Awareness should be generated widely on good quality and cost effective centralized &
decentralized technologies of wastewater management systems.
*  Awareness should be generated for providing service charges, user fee and fine
* Awareness should be generated regarding maintenance of created assets and also for
developing environment friendly & hygienic city
* Multiple channels like media (social, print, broad cast etc.), advertising, flyers, brochures,
booklets, road shows, ralljes, public addressing, etc. should be used.
*  Technigues for Community Mobilization to be adopted
i) Involving community in their own development process
ii)  Growing interest of Community through Cultural & Healthy Recreational facility
iii)  Educating community on Human Rights
iv)  Preparing IEC materials according to community need
v)  Display Programme, Activity & Achievement Charter
vi)  Display success story in different places
. vii) Disseminating/ Displaying Literal & Visual Documentation
viil) Fair
ix)  Involving Media.
A system of incentives and penalties should be devised to encourage greater participation
among residents, compliance by service providers and better performance of ULBs.

Reward system may be developed for high performing ULBs/citizens.
Government shall Issue appropriate guideline for community mobilization and awareness

10 AUG 2094

-
-

generation.

6.11. Capacity Building and Training:

Capacity building Is crucial in achieving and sustaining wastewater management and its use, Focus on

pacity-building, -exposure visit and training of concerned staffs of State/Regional/District level
;Eigs’laé‘p nts, UL level officials and elected representatives, Community based organizations

//@nd /9;Eer'sfa‘iéﬁ "sHa{l\he made,

f 2 B ] A\

( * / g) - Capacity building of the personnel should be coordinated by ILGUS involving the State Training

' | " "Agencies; Institules of Private & Public Bodies and Technology Universities.

. ii). s?gtﬂggt_ institutions|shall also be involved so that the knowledge development on newer
LN approaches and/tecfinplogies | made available. ' ;

ca,
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KALNA MUNICIPALITY
DangaPara, Kalna, Purba Bardhaman, Pin-715

e-Mail:-ckm . kalna@gmail.com

Date: 18.01.2024

Memo No. g0 Bs'fkﬂﬂ (I

To

The District Magistrate

& Chairperson

District Ganga Committee

Purba Bardhaman

204 Floor, New Administrative Building,
Kachari Road, Purba Bardhaman 713101

Sub: Providing information for complying with the directions given by Hon'ble NGT.
Ref® Your memo no Nil & dated Nil,

Sir, - .
In response to afore said subject and memo submitting here with point v
wise desired report as per order vide OA No 200/2014 dated 25/09/2023 and

24/11/2028 in respect of Kalna Municipality as below.

Para
7.1) Sewage is not discharged directly into River.
7.2) No industry present in this Municipality.
7.3) Near kheya ghat ward no-05 & 10.
7.4) NA.
7.5) Solid waste collected by door to door in separate manner & disposal in
dump yard.
7.6) NA.
7.7) No agricultural land,
7.8} Callected through agency from hospital.
9) Not,present in this area,

You ¥,

ol
Chairman/Executive Officer

Kalna Municipality
Executive Officer

Kaing Hunielpamy

ATTESTED
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OFFICE OF THE COUNCILLORS

| KATWA MUNICIPA
P.O - Katwa, Dist - Purba Bardhaman, Pin - 713130
From FAX NO - 03453 - 258160

s . Kat : (03453) 255-1ooormw
Samir Kumar Saha at - (03453)

Dated, Katwa, the ...SLQI-mF-ﬂ% A
The District Magistrate & Chairperson

District Ganga Committee 1 0 AUG 2024

Purba Bardhaman

Sub: Regarding the request for complying with the directions given by Hon'ble NGT
Your Office Memo No: 18/DGC/XLI-7/NGT/2023 Dated- 19/01/2024

Sir / Madam,

In reference to the above noted subject & Memo under this is to inform you that, this ULB is considered as 2 Ganga
Town as river Ganga flows across the town, However some issues are mentioned by Hon'ble NGT regarding Ganga
pollution made by the Ganga Towns against application no.-200/2014 Dated -24/11/2023 in point wise. For
compliance of the direction of said issues are described below which indicate the present scenario of this ULB-

1. . SEWAGE :-

a)Per day generation of sewage In Katwa town Is 7.7 MLD.
b)Quantity of sewage treated per day in this Town (5 2.3 MLD.
here are one number of sewage treatment plant of 4.89 MLD capacity.
antiry of discharged treated sewage from the said STP is 2.3MLD But there are no fecal coliform exist.
\ DPR wad submitted to the concerned Deptt under the agies of KMDA to meet up the gap under Amrut
< 2 qujeqt a‘qd awaiting for its approval,
) ‘l) Itisa fqm Il town & there are no such kind of big hotels, Dharamashala & Ashram where generates
large ity\af untreated effluent .
arding water quality in Ganga river and its tributes in the office record.

a) Per day generation of solid waste in this ULB is40.94MT.
=~ b) There are no treatment Plant for solid waste under this ULB. A vested land of 15.379 acre area Identified
& Proposal have been sent to the concerned deptt by this ULB to set up the treatment plant after IDT of the
land
cjThe gap in treatment of solid waste is 40.94 MT/per day (i.e.no treatment is happened atall).
d) An amount of 26,902.591MT legacy waste is in the Dumpsite & an agency named “Rohini Fire
Pyt. Ltd." Was nominated earlier by SUDA for Bio-mining & Bio- remediation of the sald legacy waste
& reclamation of the land which needs sometimes for that.
2)The manner of utilization matter is laic upon the nominated agency as they are directly nominated by the SUDA.
fiThe ssid amount of legacy waste was dumped in Dumpsite at Beltala ,ward no- -20 ,under this ULB ,as the agency
don't start the operation of Bio-mining &Bio-remediation till now.

ATTESTED

® Guest House Srabari | Kat 255-135 @ Pollycknk . Kat 259€12 @
email - katwa muncpsity@gmal.com ¢ Websae - :
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/ KA .OF THE COUNCILLORS :
' S EWA MUNICIPALITY

From - 2. Dist.- Purba Bardhaman, Pin - 713130

Sam.ir 7‘(.”7?111,!' Cah FAX NO - 03453 - 258180
Chairman Sl Kat ; (03453) 255-180 Chamber

anicipalt Kat : (03453) 256-005 Offica
e 10 AUG 2024

MemoNo 104 ‘3/ Enyg

ll)construction & Demalm‘ ion Waste -

Dated, Katwa, the .. - 2: ®'- 3¢ 1

a) —e) There are no sych kind
of industrials o gischa | he ri
matter of Its treatment & diacs rge polluted effluents to the river Gangs. So thare are no

V) Regulation of Flood plain Zone: -

f) Neither the flood plain zone north |
e extent of ener d plai
i nereachment on the flood plain zone in this ULB has been

8) There are no direct discharge of pollutants by the encroachers by the side of the river Ganga as this office
collected solid waste from each household re

gularly & a special surveillance was built up to the encroachment
area of rier Ganga to arrest pollutants in a regular intervals by this ULB.

ZT A
_J (Well/, dical waste :-
T N
R. R g; __rTh\E{g :‘ia_r,e‘i\? data have In this office record regarding per day total generation of bio medical waste as this
SHRDWAN DIS I-mdbn‘t“pollect any blomedical waste from any body specially from any commercial establishment.
u1b) As tor*! bioHaedlcal waste from different pathological centres, nursing homes, hospitals is being treated and

A fen. Kool "#ﬁﬂﬁ_ﬁﬁér collection by a third party agency named “ Medicare Environmental Management Pt Ltd" of
\ Dt S Durgapur, westBengal , It is quite difficult to say the manner of its treatment along with disposal system
O \\_ ’ ey /
N ff'f““': = .
=

are no data have in this office record regarding Sand Mining.
2. There are no hydro project set up on river Ganga and its tributaries under this ULB.

Considering the gravity of the matter this ULB is very egger to comply each direction of Hon'ble NGT to protect the
environment along with river Ganga.

4

Thanking you. ATTESTED

: Yours faithfully

J
NO | ADVOCATE
Judges’ Court
Bardhaman, Govt. of India

G Scanned with OKEN Scanner



(¥ Scanned with OKEN Scanner




B

—_—— X . 2
g) Water quality in 7

10 AUG 2024 | ?6%8363
48

COMPLIANC
E REPORT WITH DIRECTION GIVEN BY HON’BLE NGT

Date of Hearing — 24.11.2023

Name of the District: Purba Bardhaman

Name of the Block : Ketugram-il
am
Name of Ganga Bordering Gram Panchayats : 1) sitahati 2) Mougram

The following information are available under this block

|. Sewage
a) Perd
cilwt:\::mgmﬁm of sewage in each city/town within the Block : There is no big
or industry in this block which can generate Sewage,
t of sewage in open-

offices , institutions generate negligible amoun
uantity of sewage is

f\eg:igfbte and sewage of household, office , educ managed with
spakpits , there is no urgent need of Sewage Treatment plant right now.
I:_Ie] number of sewage treatment plant existing and their capacity and capacity

ilization and mode of disposal in each city, . As the quantity of sewage is
”?3"g'hle ‘?"'d sewage of household, office , educational institutes are managed
with soakpits, there is no urgent need of Sewage Treatment Plant right now. 4
treated sewage from each STP, particularly for fecal
of sewage is negligible and sewage of household, office.,
d with soakpits , there is no urgent need of

h) Quantity of sewage treated per day,

Quantity of discharged
coliform : As the quantity
aducational institutes are manage
sewage Treatment plant right now.
and treatment of sewage:

ifaw,lngeneratton
d sewage of household, office .
ent need of

\
\Yime bound plan to meet the gap,
there is no Urg

. the quantity of sewage Is negligible an
igfial institutes are managed with soakpits ,

e Treatment Plant right now.

bt |
/Petails of Hotels, Dharamshala and Ashram operating without proper consent
ntreated effluent and the action taken against them: There are
that emits sewage in large quantity.

: // "/ and discharging
no such big hotels / dharmashala / Ashrarmi
ver and its tributaries in sbutting districts Jtawns in terms of fecal

I}:deWdamutml

coliform {MPN)‘IOOm

Municipa! 5olid Waste disposal:
on of Solid waste in each city/town within th

e District : Not

a) Per day generati
h city/town of the Districk: Not

Applicable
h) Quantity of solid wasteé treated per day, in €ac
applicable
¢} Thegapn treatment of solid waste. Not Applicable
d) Legacy waste and the time bound plan to treat legacy waste: Not Applicable
¢) The manner of utilization of the treated waste 35 well as rejects arising out of
remediation of legacy waste: Not Applicable
us of dumping of solid waste with reference 10 |ocation. Not Aﬂ‘“&
A-r_‘!'EBTED :

-y
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I, Construction and Demoliﬂgnm

:10Qtl.
4) Total per day Eeneration of C & D Waste within the Block.

ding the
of C & D Waste inclu
bl The detail of plant established for the trentmeljlt of C &
Existing capacity ang apacity utilization. : Centralised plant
Industrial Effluent discharge
4) Number of industrial y
Ganga and its tributari

Iv.

ed in river
nit discharging their effluent trfaated-];n_tr::-t
&s and details of defaulting industrial units.

i ir ict. — N/A
Total daily generation of such industrial waste within the District.

.~ N/A
The manner of treatment of the industrial waste so generated /
d) The discharge effi,

uent analysis from the CETP and ETP treating the industrial waste
from each outler. — N/A

b)

€l

' tment and
€)' The per day generation of industrial solid waste and manner of its trea
disposal in the District. - n/a

Regulation of Flgpg Plain Zone:

nt on
1) i the fiood Plain zone has been demarcated and the extent of encroachment
the flood plain Zone in the

District. : Yes, There is no encroachment on the flood
plain zone,
VL The detaiis of direct discharge of pollutants by the encroachers by the side of the river
Ganga and its tributaries in the District . N/A
VIl Bio medical Waste-

treatment and disposal: Bio medical wastes generated from
Ketugram BPHC and sub-cent
B

runtakenmvhvmemmom (RVD, Burdwan) at
ZOTA p X sularinterval,

~Mining),
R. R L_I \.' _;@.f\)(lnoer of cases registered within a
BURDWAN HISTRIC | plai

g in the bed or flood

ment of mining policy

orcement & onitering  Guidel; for sand Mining”

1-2020) and Sustainable Sand Mining Management Guidelines 2016, - NIL
Block Opment Officer

Ketugram-)| Dev. Block

%,
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COMPLIAN
CE REPORT WITH DIRECTION GIVEN BY HON’BLE NGT
Date of Hearing - 25.09.2023

Name of the District: p
* Purba Bard
Name of the Block : Ketugram-:[ e

Name of G
Sy Baia 3nga Borderign Gram Panchayats : 1) Sitahati 2) Mougram
anc the present status under this block

1 -
m discharging of untreated sewage from households, hotels,
directly in'to e Mdumhmm,and public & private offices etc,
o cator ) r/tributaries. - Black and Yellow water from households,
# Institutions and public & private offices are being managed by

soakpits. Grey water is bej
ing man i
platform etc 8 managed with leach pits , soakpit with tubewell

2, ::dustrial eﬂ'iuent discharge (including hazardous waste) — polluted effluents
s'::m::;rndustrml estates, tanneries, slaughter houses, textile dyeing industries,
dn ﬁalone t!nlts{factodu, small scale industries, and in-house (illegal) units
and find their way into Rivers through sewerage drains, storm channels or
yncapped industrial/mixed drains. Being rural area, there is no major industry

in this area
3 Encroachment of floodplains and erosion of embankments/river banks : to
o.n minimize erosion of embankments / river banks , schemes have been taken by
/:..—{_' < - »:::{_gr_est Department for afforestation by Roadside of NABARD Road from
/:? (/ 37 ¢" Naliyapur Village upto Keuguri Village. Some afforestation work has been done

X [ s
S

y Nt ISitahati Village under MGNREGS Scheme. Land Identified for afforestation
3t Nalhati Masir-Sanko. To minimize encroachment of floodplains, Gram

Panchayat des not entertain any construction by the river side.

A K8 wﬁl Solid waste and legacy waste disposal — there are numerous
,\f - [ ; es of solid waste generation like domestic waste (household), plastic,
.- I electronic waste, non-hazardous medical instruments, industrial waste, and

A packaging waste etc. This solid waste either end up in a legacy site or find

their way into the rivers (through drains/khals/canals). At many Ghats
(especially crematorium/puja) there are heaps of organic/degradable waste
lying to be washed away by the Ganga River : Solid Waste Management Unit
have been built at Naliyapur IMIS village of Sitahati Gram Panchayat and
Sujapur IMIS Village of Mougram Gram Panchayat which are fully operational.
In addition to that temporary collection centres are present at river sides for
collection of plastics and bio degradable wastes. Presently, plastics are
collected and sent to the PWM Unit at Nimdaha of Purbasthali-ll Dev. Block at

regular interval.
ATTESBTED

é:iv n:: f_
Bucnamen Got o e i

(" pe—— L ——
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Agricultural Run-off . Awareness tampaign and meeting are regularly arrange::: vtvion
3 focus to use organic manure to minimize chemical fertilizers and the poliu
caused by it

9:‘;«. . =

5. Bio-
sub-c

medical Wwaste : Bio me

dical wastes generated from Ketugram BPHC and
entres are taken away by th

discharged
and its tributaries Very little SeWerage and Industria|
d from this block’s Jurisdiction areg

ATTESTED === \ =-'~—:—_______h —_—
ot YA:.». 10 ‘ Block Dev/e,lo’pment Officer
nIEET B Ketugrim i pey, g
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Water Quality of Polluted River stretches of 17 rivers in West Beng

during June 2024
Priority | River Stations Total | Fecal Fs«mﬂ
wowy | 00 |208 [ OO | apum |
: 4 (mg/) (mg/h) T0bul) | 1100m0) tlm’w
L KANSI Downstream at Midnapore | 8.4 7 15 7900 4900 230
v JALANGI, | Downstream of Krishn 130
nigar 759 51 29 7900 | 3500
v Damodar Dishergarh 794 78 2.15 1700 1100 |21
s
i V&w g 78 7.8 2.05 2100 [1700 |26
Damodar Narainpur 77 77 2.05 2600 2200 17
Damodar | Near Mulher Mana Village | 7.75 6.8 2.7 2200 [1400 |21
Damodar | Andal D/s 77 7.8 2¥ 2600 |2100 |14 |
Damodar | Andal Us 756 7.7 2.7 2100 [1400 |17
Damodar Asanso] U/s 7.85 7.8 2.05 3300 1700 26
Damodar | Durgapur Us 7.65 77 215 | 2700|1700 |17
Ranigan] D/s ; 7.6 7.8 215 | 3200 |1700 |21
\XPimadar | Water intake point for
Burdwan Town 8.35 7.9 2.2 2600 2100 14
v Dwarka Upstream of Tarapith at
Sadhak Bamdeb ghat 73 7 2.7 4000 |2600 |21
Dwarka, Downstream of Tarapith \
Satighat 1744 6.8 2.75 4600 3300 |17 <
v Barakar Asansol 7.89 7.8 225 |2700 [2100 |17
v Rupngrayan | Geonkhali 7.7 5.5 14 17000 | 5400 | 390
Rupnarayan | Kolaghat (Dow Stream) | 8,2 53 155 |9400 4900 | 140
v Dwarakeshw | Bankura town
or 7.67 7.8 205 |2700 |2100 |22
T TR\ Teesia AtJalpesh 7.36 64 17 | 14000 |5000 |79
I,A_,p; At Sevoke 53~ |82 25 |s000 | 2200 |34

\\ WEST BENGAL POLLUTION CONTROL BOARD

RUJ
* lunpmw_ {our rivers have b mmwedﬁvmthhlistnfpoliutedﬂwmwmimprwmhm
 wauality pared 102018
Dt&Eg' X ﬁ%'i e Statlons pH(Unit | (00)( [ BOD Total Fecal | Feaal
B8 < AR KT U ) meg/l) Coliform| | Colifor | steeptoc
| A (me/) | menj10 | mgmp | ocel
- OF ANy omi) N/100 | (MPN/10
T ml) 0 ml)
Delisted | Silabatl Ghatal (Downstream) 837 & |15 6300 3300 | 110
Mayurakshi | Suri Town 7.93 91 |[155 2600 1700 |14
Kaljani Downstream of Alipurduar 7.48 7.5 15 17000 8000 |94
Karola | Downstream of Jalpaiguri 7.13 82 |2 17000 |2000 |94
Primary Water quality Criteria for bathing water 6585 (25 | <2500 | ,500

Note: Implementation of Polluted River Stretches Action Plan, presently the above four Rivers i.e.,

Silabati, Mayurakshi, Kaljani, Karola have been improved and is removed fmm the list. Therefore, .
Polluted River Stretches in West Bengal stands with 13 rivers.
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T W o TEr-33004/99 REGD. NO. D.L-3300488 &

ShHT
Che Gazette of Judia

EXTRAORDINARY
T 11— 3—39-T03 (i)
PART TI—Section 3—Sub-section (i)
Wi R I
- : PUBLISHED BY AUTHORITY TR [~ —
. 494] T 3 forch, WWAT fumem 2s, 2000 300RA 3, 1922
No.494] ~ NEW DELHI, MONDAY, SEPTEMBER 25, 2000/ASVINA 3, 1922

TgiEreT 3T = i

g
7§ fwet, 25 Fermay, 2000

B/ FT. £ 742( 37 ), — 370 W, e (Fem) Sfufm, 1996 (1996 129 ) Hi 410 6 3t R 25 §R W8
1 W F E, e () Fraw, 1996 @ i s w3 fa Presfefan Fam T §, s -

(1) ¥ Pl =1 it o0 e (e wae faw, 2000 #1
2) ¥R i s s svdfin & v e, & T § WA w Ay ey e
(FiEm) Fm, 1986 §.—

BURCWAN DISTRICT
W3,
Fsg. No.-21432
D1, Exp.-14/3/2025

ST 1 ¥ Vet  fen g e @ W w s 8 e wdfn whafied ¥ o freto
w9 T i I8 WAt Wafea) s w5, s i —
‘50, wraen Tl ¥ fog v
1. a1g FAfHE W

Freafirfiom oot o H W 500 WX # G T A W W @ W rem w0 qu A A A% v w0 oo @
frefor i e (T, W TR), S0 PR S v (SR ), FEER S (T ) SR e
HEIE (T ) 1 S AT 2 -1, o 1, e 1) F fafite s A ot A ey
¥ I & §

s @ T, e HE, Hw W HES, F vae W W (A ) @ wew, fawe, 9,
g $9 0 T W = o A T AR W I (FER A ), §w I, WE A e

2593 G12000 L ATTESTED

L /’_—_f
p&l RWUJ
NOTARY / wyomﬂ

Dis, Judges
Bardhaman, Govi. of indle
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: THE GAZETTE OF INDIA : EXTRAORDINARY [Pasr I1—Sec. 3(:)]
———  TEazm .
MINISTRY OF ENVIRONMENT AND FORESTS
NOTIFICATION
New Delhi, the 25th September, 2000

2 i 25 of the
CSR 702®)— Iy exercise of the powers conferred by sections 6 and
Environment (Protection) Act, 1986 (29 of 1986), the Central Government hereby makes
the following rules fiyrther to amend the Environment (Protection) Rules, 1986, namely.

L (1) These rules may be called the Environment (Protection) Amendment
Rules, 2000, : _ ¢ <
(@) Save as otherwise provided in this notification. they shall come into force
on the date of their publication in the Official Gazette.
[n the Environment (Protection) Rules, 1986, —

(1) In Schedule I, after serial number 89 relating to Noise standards for fire

“90.  Standards for coal mines

L. Air Quality Standards

Dust Genera ting Sources

Loading or unloading, Haul road, coa) transportation road, Cual handling plant
(CHP), Railway sliding, Blasting, Drilling,

Overburden dumps. or any other dust
generating external sources like coke ovens (hard as well as soft), briquette
industry, nearby road etc.

ATTESTED
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THE GAZETTE OF INDIA ; EXTRAORDINARY [Pas 1—Sec 3y
Primary Water Quality Criteria for Bathing Waters-

in & water body or its part, water is subjected to several types of uses. Depending
gn e 1ypes °f,“5°s and activities, water quality criteria have been specified to

etermine its suitability for a particular purpose. Among the various types of uses
there is one use that demands highest level of water quality or purity and that is
termed as TDeSiBn“ed Best Use" in that stretch of water body. Based on this,
water quality requirements have been specified for different uses in terms of
primary water quality criteria. The primary water quality criteria for bathing water
are specified along with the rationale in table 1.

Table 1.

PRIMARY WATER QUALITY CRITERIA FOR BATHING WATER
(Water used for organised outdoor bathing)

CRITERIA RATIONALE
1. Fecal Coliform 500 (desirable) To ensure low sewage contaminabion.
MPN/100 mi: 2500 (Maximum Fecal coliform and fecal streptococet are
Permissible) considered as they reflect the bactenal
pathogenicity.
2. Fecal Streptococci 100 (desirable) The desirable and permussible limits are
MPN/100 ml: 500 (Maximum suggested to allow for fluctuauon in
Permissible) environmental conditions such as
seasonal change, changes in flow
conditions elc,
BURDWAN DISTRICT 2.pH: Between 6.5-8.5 The range provides protection to the skin
wa. and delicate organs like c}:s.os:dosz ears
(] Na-244 etc. which are directly ex uring
Dﬁgl "61?‘;"32 b, outdoor bﬂll’ﬂ_ng__ :
T gl 3. Dissolved Oxygen: 5 mg/1 or more The mmmmum dissolved ~ OXygen

concentration of 5 mg/l ensures
reasonable freedom from  OXVECD
consuming Organic polluuon
immediately  upstream  which 1S
necessary for preventing production of
anacrobic gases (obnoxious gases ) from
sediment.

P

. OF

"3 Biochemical Oxygen 3 mg/l orless The Biochemical Oxygen Demand of 3
mg/l or less of the water ensures

demand 3 day,27°C.
: reasonable  freedom from  oxygen

demanding pollutamis and  prevent
production of obnoxious gases”™;

ATT‘ST‘D/ P

AS Vo
sajtﬂﬁ-i
IARY. | ADVOCATE
Judges Count
Bardhaman, Gov. of Indle
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The Hon'ble Supreme Court in the case of Paryavaran Suraksha
Samitt & Anr. Vs. Union of India & Ors.? directed taking of steps so

that huge gap in sewage generated and treated is bridged.

3. The Tribunal also noted that the proposed standards as per Draft
Notification dated 24.11.2015 issued by Ministry of Environment,
Forest & Climate Change (MoEF & CC) are sought to be diluted by

the impugned Notification as follows:

Sr. Parameters 0old Draft MoEF& CC
No. Norms Norms Notification
1986 Nov., 15 October 2017
I. | Biochemical | <30 <10 <30 and <20 i
Oxygen Demand
(BOD) (mg/1 (mstro.cifias)
2. Chemical <250 50 No limit
" Oxygen Demand
(COD) (me/l) |
3, Total Suspended | <100 <20 | <100 and <50
Solids (TS8) | [metro cities]
(mg/1), : 3
™o 4.- | Total Nitrogen, | <100 <10 No limit
R. RUJ © | mery : _
BURDWA DISTRICT 5. [Ammonical [0 | No i
- Witrogen (ma/1) ' , BB
i Total _ | Nolimit No limit No limit
Phosphorus’ s
(mg/) _
Feeal Coliform | No limit <100 <1000
MPN/ 100 m!

4, The Trobunal also noted that the relaxed standards will deteriorate

the water quality and degrade the environment and be a retrograde

112017) 5 SCC 326
ATTESTED

IS
OTARY | ADVOCATE
Dint, Judges' Court
Bardhaman, Govi. of Indie
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step. The dilution will also affect the human life and the water quality

of the rivers.

5. Accordingly, the Tribunal constituted an Expert Committee
comprising the nominees from [T Kanpur, IIT Roorkee, NEERI and
CPCB which was to give its report after examining the best available
technologies and best practices and after referring to the Experts
study on the subject particularly CPCB Report on “River Stretches for
Restaration of Water Quality, 2014-15" and thé order of this Tribunal
on the subject of polluted river stretches dated 20,09.2018 in Original
Application No. 673/2018 in the matter of News item published in
“T'he Hindu® authored by Shri Jacob Koshy titled *More river stretches
are now critically polluted : CPCB”, The Tribunal also divected stay of
operation of the impugned Notification and application of pre-revised

standards till further orders.

6. Accordingly, report has een received from CPCB vide ¢-mail dated

30.04.2019 fofwarding the Expert Committee veport. The report

noted the current status of watter quality of ivers which flows in India

and the fact that 351 river stretchies out of 323 rivers were polluted.
There was need for revised standards for BOD and COD with a view

to protect the water guality of the rivers/streams. There was also @

peed for revised standards for TSS, for Nitrogen (Ammonia & Nitrates)

and Phosphorus and for Fecal Coliform.

ATTESTED
rr 3

RS AV_RWT

NOTRRY | AOVOCATE

- A
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Parameter | MoEF Standards (A) | Recommended
Values
 BOD, mg/L [ 30 Less than 10
SS, mg/L [ 100 Less than 10
TN, mg/L 100 Tess than 10
Dissolved P, Less than 2
mg/L
Hascal Not specified Less than 230
Coliforms,
MPN/100 mL
4) General Standards, Enyironmental Protection Rille, 1986

*In order to achieve the above values, the lreatment process
would need to be designed for nutrient removal in addition to
the conventional BOD and SS removal. It has also been
reparted that if the nutrients were removed to the levels
Wﬂed in Table 3.20, then the amount of chlorine
required furdisﬁg“eb'ﬁ'qf: would be less at abautszmg/ L

standards ie...pH 6.5-9, BOD (mg/L): Not more than 10, COD

(ma/L J: Not mere than 50, TSS (ma/L) : Not more than 20,

10 ,Fi iforms N/ 100 Less than 230. The

details are provided in Annexure 1."

The report further mentions that the stringent standards in terms of
Draft Notification dated 24.11.2015 are not only economically viable

Aﬁs'T'D - -
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STP, Rishikesh, 1 MGD STP, Delhi, 27 MGD STP, Haridwar

etc., monitored i
g under various research projects is attached as
Annexure 3,

O CPCB has also conducted study on technological
achievability of proposed standards. Dethi Jal Board has
ﬁs!auedandcom!rﬁssionedmsmsonadmeedma
technology along with coliform reduction facilities

7. In. addition, the following STPs all over India are producing
the desired quality: 1.5 MLD STP, Cubbon Park, Bangalore,
2.0 WJSTP, Pahalgam, 3.5 MLD STP, Tapovan, Rishikesh,

k|

A0 STP, IIT" Madras, 12,5 MLD STP, Tonea, Goa, 15.0
| MLD STP, Gorakhpur, 17.3 MLD STP, Zirakpury Punjab, 18
. MLD STP, Sarai, Haridwar, 20.0 MLD STP, Hiyderabad, 20.0 i
" “UMLD Sangui, Pune, 30 MLD STP, Hyderabad, 37.5 MED STP,
UP Housing Board, Lucknow, 40.0 MLD Kharadi, Pune, 40.0
MLD STP, Hubbali, Karnataka, 45 MLD STP, Mundhwa, Pure,
50 MLD STP Kalamboli, Navi Mumbai, 54 MLD STP, Noida,
55.0' MLD, Singanpure, Surdt; 56 MLD STP, Indirapuram,
Ghaziabad, 68.0 MLD-STP, Dehradun, 100 MLD STF, Vashi
Navi Mumbai, 130 MLD STP, Nagpur, 137 MLD STP, Greater

URDWAN DISTRICT

W3, “8. In prad'ic;i;ﬂpeﬁence wu‘.h aM TMBrad- cast, the

G\ g Be-2147 xperiiice has been quite différing. Many tenders based on
Exp.- 163 T YL R o o

P “ i ss stringent qua[ﬁy ga§§1hm > warded

[ N nld _"_-._; (L ‘:%f M-\D mst .'-'tu_f-“__._,,, e —io ST& Ml’iﬂg
/ more stringsnt.standarﬂs- Plus on a long term basis, new

rochnologies have lower life cyole costs. Other faclors i
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9. Accordingly, the Committee further observed that:

‘e The new stringent standards are devised considering the
deterioration condition of water bodies and unavailability of
adequate dilution water in our water bodies. If not stringent
mmmwﬁnﬂmm:hmmthecondng
future with more population burden on rivers, situation will
further deteriorate.

Oﬂummbmqﬁqfﬂlmsmndardsistoachieveaﬂ
Wm;wﬂaﬂemqmﬁ!y effluent. Each STP is to

_ be treated as a source of water for reuse and recycling,

y mm mitigating drought/ climate change in the country. ‘
It will also reduce exploitation of groundwater reserves and
dependency on rainfall which has become quite
unpredictable in the past few years. Climate change 15 a
mamymmmuuaddwssedwtdadoptedformthe
coming future. It will go.a long way in reducing agricultural
dependency on bore well water.

o [ftreatment of wastewaters not carried out with intention
of feuse and recydle ‘expénditure on conveyance/long

/ ’/aism transport affmisrf‘sawage wal be much higher.

Fno. I‘ia.-ol‘.‘:'z Even as on toady in'many dities cost of conveyance of water
DLE:-F-‘-E-’W{?f is much higher than the treatment of sewage to make it ft
jofmastuminchtdmgdomaﬁcusea For example the cost

of transporting water from Narmada to fulfil water supply

needs of Indore city (approximately @ Rs. 20/ cum) is much
higher than ﬂwmstofn-m&gmgetowﬁary!ewﬂ

In view of above and severity of depletion of aguatic resources vis-a-

visthcﬁmndalupecurehwdtoconveyanmmdtrutmmtaf
gwa@:thccommiﬂ!emudedthnﬂmmumt

water/
discharge for STPs to be as follows:
ATTESTED
/ -;”
Bt b oy’
m“-
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230 ble-1000 | 10,000 10,000

| Méga-Matropolitan Cities have population more than 1 crore,
Metropolitan Cities-Population more than 10 Lakhs and Class-]
WMMIM

@  All valuein g/l except for pH and Fecal Coliform.

{iid) MMWh@p@kﬁwmmw

s well as for land disposal/ applications, " .

1 r MWMWwdlwmsﬁrwmhwnmdmn

()
is yet 1o be initiated. .
’FM :MM construction STPs  shall «aghiove  these
fvd)

a2

&
- -

standards within 07 years from the date of notification
hmwmwm:mﬂpmudqumM:lem
Z0TA _ of 150 times at the point of discharge and a minimunL;
\;0 RP g :mmuawmommﬁmm@mmw
Fa g W 5
R. RUJ N\ " fordeep sea maine discharge shall be
% [ ounomS OSTRCT\ "\ | ) ReuseRecyelingio eated efuent shall be encouraged:
EURD W8, ! 'd:" M ”meﬁummmm
. Ry, o 2148
A ARIE005 e
9) DB Q

make ‘am‘immmmmmmmmw .
AR
L0

i

=

'\7‘
{4

il -"-'-:.‘7}. ‘ _
1¢'+¢uhﬂ‘wwmewﬂn
J .
SR _axlim-ppﬁnmmuumwmmewﬂ

mwwmmmwmmumiﬂm
_j_- stification for different and

s

=z

_ dards for Class-| cities, Other cities or Deep Marine
. memponormzxpmmmnmhn
scientific Jogic eand database. While

¥ B
G Scanned with OKEN Scanner
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recommending the diluted standards for Class-] cities, Other cities or
Deep Marine Outfall the Committee has not given any explanation
with regard to the existing pollution load in these areas, the available
systems in place, mmamwmumsormﬁngd
norms, the population impacted by deteriorating water quality and
likely consequences on health of people if these diluted norms are
permitted. There is no scientific justification offered for diluting the
) norms for these areas in which the majority of country's population
w-ihommm“mel mumﬁmm_muymew STPs
but also to the existing ones, Further, there is no justification for
non-application of such standards for seven years for existing STPs.

N

mmwmmmMmumnujmfy
tion of standards {or areds other than Mega Metropolitan Cities or

wemmmummamm&ummmm-
g-ﬁummmwmwm-ﬂmw
mmmum&mmhﬂmdmﬂﬁﬂmm
mm&mmmmhmmmm
cities other than Mega and Metropolitan Cities.

persons living
demﬂmmwmmm

me.nduwapoﬁhncmwiﬂhm

wwmwwmu
etc. are facilities

and only
comparatively

distinction w,mmmnm.uvnum

& ﬂ-.'l'.’ R
'é -
L]
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mainly available in major cities and not in smaller cities or villages
where the standards are proposed to be diluted.

14. Accordingly, we accept the report of the Expert Committee with the
modification that the standards recommended for Mega and
Metropolitan Cities will also apply to rest of the country. We also
direct that the standards will apply not only for new STPs but also for
existing/under construction STPs without any delay and giving of

Beveﬁ{&#rs time stands disapproved. LY

®_ )
Q E| ﬁg&ccwiasuemappmpﬁam Nutiﬁ;ﬁdninthzmmr
| R. RUJ ﬁithmﬂmmonthﬁomtoday
X BURDWAN DISTRICT
W3

Reg. Mo <]
D1 Exp.-{273:2025 /B 1

x
(j
-
"
5

Adarsh Kumar Goel, CP
Ny
o KR .”,g. " IM

* - Dr. Nagin Nanda, EM

M
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WEST BENGAL POLLUTION CONTROL BOARD

—NESTBENGAL (Department of Environment, Govt. of West Bengal)
e Durgapur Regional Office , Shahid Khudiram Sarani,
\\T /3 City Centre, Durgapur— 713216, Paschim Bardhaman.
NV Telefax No. : (0343) 2544915; Tel No. : (0343) 2546708.
Website: www.whpch.gov.in
Memo No. qq,_zinED~ch$'&§ fao. Date: |&|o\|2.02-4
To,
The Municipal Affairs Section,
Office of the District Magistrate,
Purba Bardhaman,
PIN-713101.

Sub:  Submission of information for complying with the directions of the Hon'ble
National Green Tribunal. .
Ref:  Information sought in WhatsApp group of Namami Gange dated 28.12.2023.

Sir,

In connection with the message in the WhatsApp Group of Namami Gange, dated 28,
December, 2023, related to 0.A. No. 200/2014 of the Hon'ble National Green Tribunal,
the following information is provided for your kind information:
1. Industrial Effluent Discharge
a) Number of industrial unit discharging their effluent in River Ganga and its
tributaries : 50
Details of defaulting units: i) M/s. Kalna Rice Mills Pvt Ltd. located at
Japatpara, P.0. & P.S. Kalna, Dist. Purba Bardhaman, PIN-713409
ii) M/s. Umananda Rice Mill Pvt. Ltd,, located at Niralgachi, P.O. Dhatrigram,

P.S. Kalna, Dist. Purba Bardhaman, PIN-713405.
iii) M/s. RK Industries, located at Lichutala, P.O. & P.S. Kalna, Dist. Purba_

PIN-713409,
iV) M/s. Maa Laxm! Modern Mini Rice Mill, located at Vill. & P.0. Bhatar, P.S.

Bhatar, Dist. Purba Bardhaman, PIN-713125
v) M/s. Tarama Rics Mill Pvt. Ltd,, Located at Vill. & P.0. Amarun, PS. Bhatar,

Dist. Purba Bardhaman, PIN-713125. _
For all the above defaulting units, Direction has been issued by the State

= Y Board, copies of which are enclosed herewith. 5
ﬁe ;-{,'/ b) Total daily generation of such industrial waste within the District: 1144.07
= KL/da _
c) Thg m);nuer of treatment of the Industrial waste so generated: Effiuent
Plant .
d) g?;::?:rge effluent analysis from the CETP and ETP treating the industrial
waste from each outlet: Effluent monitoring has been condgded }:y the State
Board at M/s. Singh Bhawani Paper Mills Pvt. Ltd. M/s. Krishna Tissues Pvt.
Ltd and M/s. Debnath Kagoj Udyog (P) Ltd.. Copies of the latest effluent
analysis reports are enclosed herewith.
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of its treatment
e) The per day generation of industrial solid waste and manner !
and dispasal in the District: 1768.652 MT/month(comprising of ETP sludge. J
Husk ash, Dust, Paper Trimming and Processed Pulp). A
Method of disposal-Land Filling.

il

Thanking you,
Yours faithfully,

HET ’

Environmental Engineer & In-charge
Durgapur Regional Office.

BURDWAN DISTRICT |

ATTE‘ STED

A RUS-
WGiAR| hoJCATE
Dist. Judges' GOl
pardhamen, S0Vt

of Indls
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tion 143 uoosoooo013um:\o;zgz§
n
lde‘:t:nmﬁon Code: | 2L 93201217

ROL BOARD

WEST BENGAL POLL;J;; o . it

tu\

Analysis Done At:
s | Laboratory, Par!
ooy Durgapur Region® )
S
Mr. S. Sardar, JEE o B g
=11 offies¢ Code=> 00002011
iSampte Collected 3 by First name = only I shert) | Dale=> | 19:‘)3:"‘023 I SR
L.vts indicate in the tabel nt‘hmd to! lhe sumgle conteiner) Lo gt HM—-’_’J—‘ @ )—-——-"
ciweinbe e sesd OV SRR T, (e Sunvt Page’s e
Same of Unit / Souress M/s. Stngh Rhawani Papsr ¥ R ek By rdwnn?rCude-
e STUTLU 5550 Sanebgung Roed PO = Graram B.5.- Bhater DRE-EE
Address. Ang : e -
- et '2;:107 B g - —zwe = TR _Cullocﬁ"?._'f““‘ \
s Samphing Dl CollectionDisRERE] - e T
ETP 2‘5]9‘_":__..‘{“"'5‘?_‘1.-- 5 N e Freated / Untreaies

gt exeepting 25

ressed in

#Al| Parameters SXpT
,._.-—-—"'-""__-—-"‘ — '—-"__--—"'_'_-'_'d_...a—-"'-'-_-—-"
wmb!e le‘l. NT Not Trnceabla NE ‘\lelEmned.‘\ A légt_f_pg}-.-c:'i\f g =i
Treatment fucility exists.
V300
- -
» . \\1 c" .‘.‘*
f ' of In-C!
i f Rq:orung Signatre of (J‘ﬁJ’S!SS} Signature 0% In-Charge
i}:te
Copyto: ) Chief Engiseer Operation & Execution, WBPCB
2. Chief Scm\Usl,WBPCB
3. Durgapur Regiona! Office, WBPCH
4. Industry
ATTESTED
. o

RS ey

NOTARY VOCATE
Dist, Judges' Court

Bardhaman, Govt. of Indla
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i 314220623451
Aunalysis Report of Waste Wa lﬂﬁgﬁmﬂlﬁ Inspection k¥ mego? 3{? le' 3131578
[dentification Code: 119]0 : }
Analysis Done At:
o WEST BENGAL POLLUTION CONTROL qu??'?l 6
— i - i ur-713 2
e Durgapur Regional Laboratory, Paribesh Bhawan, Durgap
RSz |
Mr. C. Dawn, AEE | |
Symple Collezied by (First nanie only i1y shert) ‘mte* 11910@,2323 Office Code=> | OO0l :
As indice 1 the latsel atfived 10 the sampleconuiner) | | e o .
;i > W= A T ——————
Mameof Unit Source: M. Siﬂ}_‘_h Bhawa,ni Fapef Mills(?_)_lfl?_'_ - R . c
3050 Saiiébga.-.n-g“ Road P.O.- Orgram P.5.- Bhatar Dist.- Burdwan(E) Pin
Code- 713187 Yy .
sL §nmp|ing De_l;j!s-{-_cuﬂecliouﬂ)@-riﬂ - EU#___"_ ch‘fFiﬁ,noﬁm‘
| ETP Outlet ’ Storage tank for recycling T 163
*Treated / Untreated
i 1 Sample Serial Number
: Paramelers — 7 B e ——ed
| | e ===} ' .
| 88 | 16.00
© | 27.64
| 6.85 .
{ Not Done
é *All Parameters expressed in mg/} excepting pH

#iolow Detectable Linl, NT + Mot Traceable , NE ; Not Exered, N.A, : Nat Applicablz
g i onge—— Gl aacsipaade ¢

»\2 Mdg,\'#ﬂ 3

r
v ol | 282D :
‘E\{e(c (-sz Signature of {.IE?S!SS‘; Signature of In-Charge

Reporting

Convto - | Chiel Enginesr. Operotion & Execution, WBPCB
1, Chief Scicnust, wBpCB
1. Durgapur Regional Office. WBPCB

4. Industry

ATTESTED

1
w RUL—
NC?ARY uvn’é:ie

Ist. Judges' Court
Bardhaman, Govi. of indie
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375 4 |

i« Report of Waste Water/Soljfl samples Inspection 1¢:
Identification Code:

# Analysis Done Ar:
Y e {ON CONTROL BOARD e
Durgapur Regional L ry, Peribesh Bhawar. Durgapur-713 216

=
ST
RS 174

WEST BENGAL pOLLUT
aborato

e p—

Me. S. Banerjee, AEE
. \'OE-EczCedc"’ | gooooot1

‘Smn?lelCniluic.lcd by (First name udnly in shott) ‘ Date=> L—; /0372023
It As indicate in the label affixed 1o the samiple container) | - i & |
‘ ____.‘ﬂ_',_—-—_.-":—‘f—-_ ,_,._————"'—'—'”__-______’___——r—""'_—__—— — e

e ——,

CATWA ROAD PO~ SHATAR PS-

g BLA 5°“f;-:_ Ms. Krishn';‘faige-;l’vt. Lid.
A BHATARDIST..BURDWAN BURDWAN
Bhatar Dist.- Burdwan vin Code- 71 3125 .
— —-—+—'-—'_"'_‘—"—-————_‘;:'":—_— ——_"--—-—'_..-——-——-—"_"__—__ —— —
(TwIUd | Callestion Time

Bpite . e :sa_:}{pnagbu(»ﬁ;{'ao'ifa' tion/Discharge) [ Shiay ) Coes
T TTETP imletimo ETP e R
: s (o 0 1845

—— *Treated/ Untreated _

- RUI
a‘JR‘;‘N i@\ 6138.74 .
ws. |2 - T T o s e
(a0, \214R00 4512.50 | Not Done
Q)i. Eyp.-1EIS <1.00 [ <1.00 |
L‘TH‘(:')'{" N\ . e “All Pammeterjfffgressed in mg/! exceptiag ;J_H_ .
ﬁ_;__:_‘_;.m/ﬁc‘o_v _'!.'}iea:;ab!f, I;irn_it.v_h_&'{‘ : r—l-a'.*’—f ble

ks: Treatment facility exists.

-

e e s
raceable , NE : Net Exerted, N.A, ¢ Not Applicable

Remat
. » L c’a }'.‘;_,
re[on[2023 ({AGnd e, («\"4- gkl ¥
fte of Reporling Signature of (JS/ S/SS) Signeture of In-Charge

Copy 10 Chief Enginesr, Opesation & Execution, WBPCE

e Chief Seientist, WBPCB

3. Durgapur Regiona! Offce, WBPCB

4_ Industry

ATTESTED
a4
HIS) RUJ

NOTARY FADVOCATE
Dist, Judges' Court
Bardhaman, Govi. of indla
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| § hUO

" 500000} 68860040&23194
feport of Waste WaterfSnl}ﬂ____p__ Inspection 1d: f(}gl L OVIE -

1dentification Code:
bysis Done At:
G WEST BENGAL POLLUTION CONZ’I;?;-‘W!Z‘?%%EEDU o815
‘t‘&?}f Durgapur Regionel {_shoratory, Parioes : :

M. S. Banetjee, AEE r_/,
X ‘ 000000' |
ir’Sumpllr.: Collected by (First vame anly in shor) Dat e-‘> 17;‘03!‘2023 i Ofﬁcc Code=> |

i(As indicate in the label affixed o the snrnplc cer-la nu
nit | Soumc M/s, Krishna Tissues Pyt Ltd

D P.O- B‘-’ATAQ“S-

Name of "...

7 "BHATARDIST: T-SURDWAN BURDWAN KATWA ROA

:‘;:'_ ~ Bhater Dist- Burcw_ﬁjm’ ___,____.T.‘_——-—:——*-‘—”““.,"; A
sl By il S.'.\mﬂlu:g Detsﬁls (w ___,___._.__._-——'l—-w-' -E“!_“ ﬂ'::-:;' 5 : TR |
3 "ETPinletinto ETP e h li = 1“, : "'

9 ETP OUL'ICL 10 thr Khari

e e
I Y 2

Paramelers

d in Tg/! excepting aH

&A1l Pargmieters expressed
e, NE TNE - Not [.“rmd,hl.ﬁ Not Appl'tcabl: e drerm s

3
Signature of {n-Charge

Reg. Ko 21432
I\ D1, Exp.-121312025 /%

6

k:mntk{ Treaiment facility exisis.

PO 2
sctehiu anu Iﬂ” No\Tracenbl

e
&
[G)'!-ﬂ Roportmz Signature of (JS/SISS)
Copy 1o- | Chief Engineer, QOperation & Execution, WBPCB
2 Chief Scientist, WRpCB
3. Durgapur Regi ignal Office, WRPCE
4, Indusiry
ATTESTED
A1 e
FUSAV R‘UJ
NOTARY | ADVOCATE
Dist. Judges' Count
Bardhaman, Govt. of Indla
TSN o PPy yy
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5G0150952040423193
ort of Waste Wgte_ﬂg_q}is_m Inspection 1d: UU‘?SSUBI 57012, 3131 51410

Identification Code:
sis Dene At:

UTION CONTROL BOARD
WEST BENGAS EUa Durgapur-7 13216

Durgapur Regional Laboratory, Paribesh Bhawan,

.
T

_—=
GEERr
‘\‘7’ /

Mr. S. Banerjes, AEE : =

Samp_l:: Collected by {-F;l_-sl. name on} y in short) | I- . ] ez¢ Code=> | GOC0UL
\ D=t 17103202 | ofize '
iLAs m:‘.m&c in the label affixed 10 1.he sample canmmer) Saal 70032023 .

D _— e S e T "'[

Namz ef Unit/ Source: | \‘Lrs chnaﬂu K_agaj L,dyug Pvl Ltd ____—-——-—-————"'_“_"____‘—-J'
'7.83.13.19.5,17,15,14 B.K Road Kshetia P.O- Mirjapur P.S.- Burdwan Dist.- u

Address:
e Burdwan Pin Code- 713101 |
: Sampling Dctatls(l:ol!unourblschmge) i I {Cul!ect.m me{
| ETP outlet — Recycled | 1 1230 =.
" freafcd / Untreeted
Parameiers Sample Seriul Number ___1
aramet b : |
". - 10.00 \ ”
‘ 922 -
[ pH (Unit) ‘ 7.84
‘ Not Done )
N | <1.00 ;
E \\
- BURU‘H:’LN DISTRICT \ #All Parameters expressed in mg/! excepting oH
|, w\ g
Lag Hm‘ﬁé B@? ble Limit, N‘T No-. I”mceabh NT‘ Not Exerted, NLALS \lct Apphcabh e
S | - S e —— e gt e
DL Exp.- 12122028 /o e
' . R;:mar' ' ent facility available.
=
OF >/ o §
- " e
d r{“"} oh\ﬁDJ‘\
% Ropomng Signature oruﬁsrssm Signature of In-Cherge
Copy 10 : 1. Chief Enginesr = Operation & Execution, WEBPCB
2 Chief Scienlist, WaBpPCB
3, Durgapur Regional Office, WBPCB
4, Induostry
ATTESTED

ad
RIBAVRUY
NOTARY | CATE
Dfat. Judges' Count
Bardhaman, Govt. of Indla
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1 0 MG 1074 QZK

B ——

00500000 §0952220623449 |

ort of Waste Water/Solid Samples lospection 1d: U .
- Identification Code: nﬂmﬂlﬂﬂﬂﬂﬂ 78|

WEST BENGAL POI.LUTION CONTROL BOA.R;) "
Durgapur Regional Laboratory, Paribesh Bhawan, Durgapur-713 21

¥ Analysis Done A

Me C Duwn, AEE
‘1‘-‘-11?\?!:.( ol lc_tl::ﬂ b (First name only inshart) - E Date=> i.gmmogg, | Office Code=> 00000011
[ Ax ipieate in the il atfixed 1o the sumple containzt) - i fLo UL e

Ssnie 1 1 0l S Source: ’\-1}5 t‘-el;nml';'i‘-iﬁgoj Udyo (P) Ltd.
7.8.3.13.19.5.17.15.14 B.K.Road,Kshetiz P.O.-

Mirjapur P.S-- Burdwan

Addicant i s i

Dist.- Burdwar Pin Code- 71310} Rl s ok

sl Sn‘mpling Deh;iis-(clt';'l-l;;l-ianmis:i;r;e)—_ iy @ - T’{f U# %"‘“i“ Time
s © 3 ¢ 1100

| ETP Outlet Rcc}&!ing Tank | =
*Treated / Untreated

P Sample Serial Number
drmeters r ;
12.00
12.73
7.85
| Not Done

mi 1

/ R.RU X
' BURDIWAN DISTRICT *Al| Parameters expressed in mg/l excepting pH
! W8,

e —

Detectuble Limit, N'T = Not Traceable , NE: Not Exened. NA. : Not Applicable

reatment (acility availasle.

ol ¢ . ol ”
':-:qe 75 2000 o ?‘P '}ﬁ’\dl
D:a{ nf“t:paning Signawire of (1S/S/88) signature of in-Charge

Copy ! | Chiel Engneer, Operation & Execution, WBPCB
2. Chiief Scientist. WBPCB

3. Duruapirr Regional Office, WBPCB

4. Industry

ATTESTED

S/A‘\f'ﬂuj
NOTARY | ADVOCATE
Dlist. Judges' Court
Bardhaman, Govt. of Indis

G Scanned with OKEN Scanner
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1 0 AUG 2024

A4
rtof Waste Water/Solil sumples 1nspection [d: UUUSOUOQOIGSBBUZZO&ZM?}O -
Tdentification Code: | 1] 9/ 0] 6] 2 o[ 2[3]3{5]7 7
Analysis Done Af;
P WEST BENGAL POLLUTION CONTROL BOARD
- . o
bi;‘?}". Durgapur Regional Laborutory. Paribesh Bhawan, Durgapur-713 216

Mr. C. Dawn, AEE

Sample Collected by (First name only in shorn)

13 fMice Code=> 0eoaootil
{As indicaia in the lubel affixed 1o the sample Sontainer) AR 0 I i ‘

Nume of Lnit 7 Source:  M/s. Krishng Tissues Pvi. Ltd.

Addess BHATAR.DIST -BURDWAN BURDWAN KATWA ROAD P.O,- BHATAR P.5.-
Bhatar Dist.- Burdwan Pin Code- 713123
St Sampling Details (Collection/Dischnrge) T#us  Cofiection Time
Outlet of ETP / Khari River T 1300

it “Treated / Untreated

= .

Parameters : = Sample Serinl Number |

- g - : 1 _'l =
il TATES : 16,00 =1
T30 vomivm B ~
RSO\ 3145 |
D\ e\ BDL |
| Phosgate ) 0.010 — |

= =

o LF Tl'
adpH (Uni )|~ | 6.95
'.;%a_pgi?ff | BDL
.'BQq",!Y i Not Done
T\ el BDL =
..._-;-:9&'0 < 1,00

TOS 408.00

“All Parameters expressed in mp/l excepting pH
UL Below Deteciable Limt. N1 ¢ Not Traceable . NE : Not Exeried, N.A. - Noit Applicable

Remarks; Treatment facility available.

- ﬁesﬁ , v b 1613
gﬁbr{m Bz g !

- _ ’
f Reporting Signature of (JS/5/5S) Sighature of In-Charge

Copy to - 1. Chief Engineer, Operation & Execulion, WEPCE
2. Chaef Scientist, WBPCB
3, Durgapur Regional Office WEPCB

4 Indusiry ATTESTED
) P
[ misav RU
' ig?mwmgocaﬁ
Fl Dist. Judges Count

Bardnaman, Got. of India

G Scanned with OKEN Scanner



Analysis Report of Waste Water/Soljé Samoles FEoPC tion 1d: U°°5°°°°°‘5°95“‘*°9““f‘,
1d nﬂﬁcatmn Code: ﬂmﬂﬂl 6l 0} 7
Analysis Done At:
o WEST BENGAL POLLUTION CONTROL BQTA?.:?I&
% Durgapur Regional Laboratory. paribesh Bhawan, Durgapur-71

Mr. S. Banerjee, AEE _
— z I
(A Sample Collected by (First name only in short) ‘ Dite=> 10 9!1023 | Office Code=> 00000011

< indicate in the |abel affixed to the sample container)

__”_,_,_Fi——
TName of Unit/ Source: ' Ms. Dobrath Kagoj Udyog (P) Ld- _ B
\Add 7.83,13,195,17,15, 14 B.K. Road.Kshcua P.0.- Mirjapur p.S.- Burdwan

ress.

' Dist.- Burdwan Pin C Code- 713101 e
L Sampling Details (Collllcﬁoamischarge} ___“_:' _'Eﬂ.‘?.i i E:ul!gf.nun Time
; | OuLIet of the ETP —r Recvcled o T : 1145
e [ 2 iF_TP inlet into ETP = T g - 1150
Ol A R o "Treated ! Untreated =
\{;\
l'“ Sample Serial Number
a6 f;.; Paramelers g -
o 60.00 526,00 ‘
Lo 3706.10

y | |
R »_ 3 |
R ‘I_ o Done .
R OF v _—mﬁ_ <

*All Parameters expressed in mg/! excepung pH

jt, NT : Not Tmuab\e,NE:No\ Exerted, NoA. “Not ;??E‘:?E‘E_ N

| BDL: Below Detectable Limit, +Not / -
L ! Remarks: Nil.
t
: A A\
(Ffes 2022 : P
Diteof Reporting Signature of (15/5/SS) Signaiure of In-Charge

Copyto:} Chief Enginesh, Opm;-on&Execulion. WwBpPCH
2.Chi 15~t:nus-..\\B?CB

1 Durgapur Regione) Office, WBPCB

ATTESTED

RISAMV-RUJ
NOTARY | ADVOCATE
“ Dist. Judgoes' Court

Bardhaman, Govi. of India

_________

@ Scanned with OKEN Scanner
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11 0 UG 2014

nalysis Report of Waste Wanerrsol;ﬁ samples Inspection 1d:
Identification Code:

UUOSOOUOOI&SSGO‘I 509237 Pl
ol 8o/ 9[2[0[2[3[3[6[0}8

Analysis Done At:
. WEST BENGAL POLLUTION CONTROL BOARD :
Soaw, Durgepur Regional Laboratory, Paribesh Bhawan, Durgapur-713 216

Ny

T —— —

Mr. S. Banerjes, AEE

Snmpie Collected by by (First name only in shm‘t}
(As !ndlcate in I.I\e lul:reI affixed to lhe sample mnumur)

| Date=> 103!09:2&23 | Office Code=> 00000011

‘Vameuftrn Source: | MJs. i\nshna Tissues PVL Ltd

s s e | ML T

Address "BHATAR.DIST -BURDWAN BURDWAN KATWA ROAD P.0.- BHATAR P.S.-
S e  Bhatar Dist.- Burdwan Pin Code- 7 I3125 e PN
TI 5 R Snmphng D:tnilmmhame) = [ THu Collemon Time
__ Outlet of ETP — River Khari i .T 1400

*Treated / Untreated

Parameters

1 Sample Serial Number
; i

/ (} hﬂm\\\\ 76.00
N | Tondl | Chivmium BDL 1

anE

Eﬁ; f‘ s \r‘i—%‘ 35.45 |
i L.

Wn ! \: BDL |
*“.2.| Phosphjte-P|| BDL
43 iﬁly,,.iﬁf}f"' 648

%ﬁ:! BDL 1‘

- - -":/ 6.25 ].

| 77 BDL |

(08G <1.00 1|

DS | 316.00 l

*All Parameters expressed in mg/l excepting pH
. BDL Bcluw Detectable Limit, NT ¢ thmmhle NE No! Exerted, N.A. ¢ Not e\pphcnb'-c

Remarks; ETP exists.

J‘o'fio' 2024 M )\wg. ‘5\16‘\"")}

Dale of Reporting Signature of (JS/3/58) Sighature of In-Charge

Capy fo . ). Chicf Engineer, Operalion & Execution, WBPCB
2. Chief Scientist, WBPCB
3, Durgapur Regionsl Office, WBPCB

4. Industry
ATTESTED
1sav-RUJ
NOTARY / ADVOCATE

Dist. Judges' Coust
Bardhaman, Govi. of indle

G Scanned with OKEN Scanner
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M‘-———-_ii_-‘_iil.'_nl’ﬂ_‘!f Waste Water/Sols

Sumples  Inspeetion 1d: | UOOSGGUDWSOS?SNOOI!“OZZ
e Wentifieation Code: | 2 m 01 2] 3 3] 6| 4] 4
Maniysis Done At

—

WEST BENGAL P
Durgapur Regional Laboratory,

e L Ly
N

Mr K. \dudak. L

OLLUTION CONTROL BOARD
Paribesh Bhawan, Durgapur-713 216

Sample (.-él"vu-lcl.' by

W Tl {First nanic owily in short
\ -n!.\.n"__:" the abig n:'l"'i\:.:h‘ ;h:\- '.Is:nw?v: Jt{'lﬂlill"“ﬁl] lee—'a‘—" Siaa i Caie -
L TSRt SOures Mis, Debnath Kagé-jhu_dyug .I’vl_ Lid.
b= F .?'8'3‘_}3'19'5*1?'15-14 B.K.Road, Kshetia p.O - Mirjapur P.S.- BuEdwa}l
~ - = Dist- Burcwan Pin Code- 713101
Si = o o e — —
-! i _ S?n}pling Denils (Collection/Discharge) Ti/us Collection Time
uiler OfETP.'Rec).dN e S e il TS el ~1636
i B - Treated / Untreated
| 1 -_“.-__-____‘—-——_ -
1 : Parnmeters i\ Saniple Serinl Number !

1
=i
13.00 '
7343

7.58 B
_h-_____-_——-——___—_———___"__-— 1
<1.00

Nol Traceahls NE -

*All Paramelers expressed in mg/l excepting gH
) / v Detecinhl Limit, Ny : Not Exeried, N.A No R

| Apphicable

L)
-
- j :A/ ETP exisis

“l ﬁ'i' 2»6';\4
Dare ;-"Rc:onir-_;._:

il (\}", \\\0‘\2’014
%S-h .\l.urc‘n‘r' ISISISS) Sigstature of

ature of ln-Charge

Copy 1 1. 0OSD - Opemtion & Excention. WHPCHR
3 (‘,"l'.‘.cl"SC!t;!'I[‘.‘.:, Wares

3. Durgapur Regionul Qffice. WBPCH

4. Inclustry

ATTESTED e
AN
ISAVYRUY

NOTARY | ADVOCATE

Dist. Judges' Court

Bardhaman, GevL of india

G Scanned with OKEN Scanner
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0
“West Bengal Poltution Control Board
=== (Department of Environment, Gavernment of West Be
ol by
-

ngal)
Paribesh Bhawan, Bldg 10A, Block LA

Sector I11, Bidhannagar, Kolkata 700 106
Tel: 2335-6730. 2335-9088/7428/8211/6731 10261/236

Fax: (0091) (033) 23352813
Memo No ~1/WPBD-Cont(173)/03 Date: 1032023
DIRECTION
WHERE

AS, MJs. Kalna Rice
Japatpara, P.0.- & P.5. - Kal
A N " 3

:ﬁd‘[’:{EBEAS, the industry was inspected by the officials of the West Bengal Pollution Control
Opem_mcr:::naﬂ:r refe:r-red to as the State Board) on 04.11.2022. During inspection the unit was not in
s - Another unit namely M/s. Shree Mahabir Rice Mill is located within the same premises

BVING & common entrance gae.

AND

AS, Ms. Kalna Rice Mills Pvt. Ltd. has 2
:‘:;: T“U_’hh fespectively which are connected 1o indivi
a5 ar pollution comrol device
defunct condition durin g ins

Miﬂsmud.(bemhaﬂamtﬂwdmulhemdm)hmdu
na, Dist. — Purba Bardhaman, Pia — 713 409 is a parboiled rice mill.

nos. husk fired boilers of capacity 3 Ton/hr.

dual cyclone separator, [D Fan and comman
: (APCD). But the APCD attached to the boilers was found in
damaged duct fine. el pection. The APCD was found not to be connected to the chimney due to

e unit has not installed ladder and sampling platform for the stack of the boiler.
== HEREAS, the unit has no eff

i g usnt treatment plant (ETP) and the unit discharges its waste
o common ohy o drain without any trestment. The unithas just sared civil work for cansiruction of
SCAAR P \excavation § for Mis. Kalna Rice Mills Pvt. Ltd. and Mis. Shree Mahabir Rice Mill. Eerhwork in
N : . uon for foundation of ETP was going on during inspection. The unit has 1 no. old (phased aut)
T sel of capacity 125 KVA.
VaN DISYRICT WHEREAS,
lI-I.E‘

EREAS, later, it was confirmed by the
for renewal 6f Consent to Operate.
WHEREAS, the unijt
%\ he above mentioned nan-
"7 the hearing and submitied
=t insiallation of ETP is in
Board (valid upto 31.082
are going 1o install a new

Durgapur regional office that the unit has applied

was called for a hearing on 29.71.2022 at the Head office of the Board for
compliance of environmental norms. The Director of the unit appeared in
that rectification work for its APCD and duct line has been completed and
progress. He also submitied that they have paid consent fees to the State

023) and requested to issue CFO in favour of them. He mentioned that they
DG set and dismantle the old DG set.

NOW THEREFORE, considering the above, M/s. Kalna Rice Mills Pvt. Ltd, located at Japatpara,
P.O.-& P S - Kalna, Dist. - Purba Bardhaman, Pin - 713 409 is hereby directed as follows:
|

That, the unis shell not operate without obtaining Consent to Operate from the State Board and
withour campleting the installaton work of pollution control systems
- 7 i

That, the unit shall immediately dismantle the old DG set of capacity 123 KVA and inform the
State Board accordingly.

A

That," the industry shall execute 2 Bank Guarantee (BG) {p.mf.()ma enclosed) of Rs.
2,00,000/- (Rupees two lakhs) only valid for twelve (12) months within fifteen [15] days from

the date of issuance of this direction in favour of the WEST BENGAL POLLUTION

CONTROL BOARD (Union Bank of India TFSC*Code UBINDS06638) as an assurance 10
comply with the environmental norms.

Pagelof2

ATTEST ED
\gAV RUd
NOF:ARY | Ab\:’OCATE
Dlst, Judges Cuur!t =
pardhaman, Govt. of In

\ it hﬂﬁé&m-h
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: mepmmmnfamdmderﬂupmvisimof&c&mnAaf
Poliu: Yenlion & Control of Pollution) Act, 1974, Section 314 of Air (Prevention & Control of
Wion) Acy, l98|,theEmimnmqn (Protection) Act. 1986 and Rules 1

¥ the Competent Autherity.

Chief Engineer
Operation & Execution Cell
West Bengal Pollution Control Board

(‘3 )-TN’PBD-Cmt(I?SWB - Date: 28 /032023

TA. tothe Member Secretary, WBPCR
- PA 10 the Chairman, WBPCB
8. The Ollic::r-m-(‘hargc. Kalna Police Station. Station Road. Kalna. Dist. - Pyrba
Bardhnman, Pin-713409
~ 9 Technical Cey). WBPCR for updating the website
Environment Officer- Co

mmunication, WBPCR for circulation through float file
. Guard file of O & E Cell

A

2
3_ -
1 The Envi
3
6

] \\ Chief Engineer
Wik / R. Ruy £ Operation & Execution Cel
4/ "/ BUrDwax OISTRICT\ X > West Bengal Pollution Control Board

* . - L ///"
Rag. No.-2943 wt}”

O EXp.-16/312025 /s,

P ___..\/ 9

: - OL', ATTESTED -

L{'_ﬁu_‘
RISA TE

O s o
Bardhaman,

Page20i 2
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West Bengal Pollution Control Boarq
(Department of Environment, Government of West e
Paribesh Bhawan, Bldg. 10A, Block LA

Sector I11, Bidhannagar, Kolkata 700 106
Tel: 2335-6730. 2335-9088/7428/%2 | /673 1/0261/8361
FPax: (009I)(033] 2335-2313
~dr-co-0/09/01 65 Date: /9372023
DIRECTION
S, Mus, Umanunda Rice Mill Pyt L. it) located
RO (imeinnﬂerrafmedtonsﬂwunn‘) at
O-- Dhatrigram, p.s. Kalna, Dist.— Purba Bardbaman, Pin - 713405 is a parboiled
REAS, the induse, i
Ereinafier referred wrya;v {::;napmgd

AN]?’""'HER_I::.‘\s, the

AND wHEREASq the
the ithyuy Mmenti

FORE, cansiderin; at
. : g the ahove, Mys, Umananda Rice Mill Pvt. Ltd. located
e a —~iralgachi, P.O— Dhan'igram PS.-K X e Mi 3
/0.-[- ,!!e SYallows: » 5.~ Kalna, Dist—

Purba Bardhaman, Pin — 713405 is hereby directed
"\ ustry shail immediately make the effluent treaument plane fully functi
BURDWAN DI RICT ate ‘lhc Same on a regular basis Air pollution control zy:ntcm ai:aah::(:?t}mmbu\:::
d always be made functional,
\_{ Thht, under any circumstances, the

at, the unit shall install biological treatment fcility at the earliest.

& 4!‘ hat, the unit shai| always operate with efficient functioning of poltution control system.

*,57 That, the unit shall strictly comply with the prescribed standards in respect of emission and

L effluent discharge. .

That, the unit shall dispose the fly ash in an snvironment friendly manner so that the
agriculiural land is not affected by dumping of such fly ash by the unit,

7. That, the industry shall executs a

Bank Guarantee (BG) (proforma ¢nclosed) of Rs.
2.00,000/- (Rupees two lakhs) onty valid for twelve (12) months within fifieen [13] days from

the date of issuance of this direction in favour®f the WEST BENGAL POLLUTION
CONTROL BOARD (Union Bank of India IFSC Code UBINDS06

63§) as an assurance to
comply with the environmental norms.

Pagelof2
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Dist. Judges of \nds
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G Scanned with OKEN Scanner




-...38417

10 AUG 20724

The Environmental Engineer & In-charge, Durgapur Regional Office of the — . Board
A EP A strict vigi) on the unit, If the ynit 1 gein found to be nan-complying with the Board's
direction, the Board wil take striex regulatory action against the unit

This direction is §

Warer (Prevent
Po ntion

l

ssued in exercise of the powers conferred under the provision of Seetion 33A of

ter & Control of Pollution) Act, 1974, Section 31 A of Al (Prevention & Control of

Ution) Act, 1981, the Environment (Protection) Act, 1986 and Rules made there .
the Competent Authority,

By Order,

Sd/-
Chief Engineer
Operation & Execution Cell
West Bengal Pollution Controt Board

MemoNo. 9 Y (g ) ~dr-co-0/00/0165

Date: 201032023
Copy forwarded for information and necessary action to; -~
L M. Umanandy Rice Mill Pvt. Lid., Niralgachi, P.O~ R TA N - .
_;P;rbg}]?a:dham&n, Pin -~ 713405
e

'*f Engineer, Planning & E1M Cell, WiPCH
%e :‘“"“’ Law Officer, WRPCR
¢ Environmental Eng L
The FA M,WBPCH ngineer & In-charge, Durgapur Regional Office, WBPCB

2
3
4
S
F: T.A 1o the Mamber Secretary, WRPCR
\;;/ PA 10 the Chaj

Environmen; Officer- Q

Smmunication, W
0. G

8 " il
vard file of O & E Cell i s S Etee

Chieﬁngineer

Operation & Execution Cell

R . West Bengal Pollution Control Beard
* R?\pr r‘\'. 0\‘31 T’\m‘.{ g
] Bu VAR
.

ATTESTED
i —
/ ;{j RUJ
NOTARY | KOVOCATE
Dist. Judges' Cout
Bardhaman, Govt. of

Page 2 of 2
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Pengal Pollution Coutrol Board
b nt, Governmend of West Bengal)

|

St {ronme
» e ofﬁmw Bhawan, Bidg. 10A, Block LA
Sector Til, Bidhannagar. Kolkwm“?
: S335.0088/7428/8211/6731/0261/8867
Tet: 23956790, Fax: (0091) (033) 23352813
Hsas o dr-co-0/10/0673 Date: /0372083

DIRECTION

WHEREAS, Ms. RK. Industries (hereinafier referred to as the unit) located at Lichutala, P.O. &
PS.- Kaloy, Dish. - Purba Bardhaman, Pin— 713409 is a parbolied fice mill.

AND WHEREAS, the industry vss ispecibd by the offils of the West Berg Poliution Control

by : :
Board (hereinafter referred to as the State Board) on 04.11.2022. During inspection the unit was aot i
‘f’meﬁon. The unit has 2 nos. husk fired boilers of capacity 3 Towhr. f"d 4 T"W which are
cemnected 1o individual cyclone separator. ID Fan and common stack as air pollution control device
[APCD). But the APCDmchedtotheboiiemwasfnmémdefunu condition during The

unit has ot installed ladder and sampling platform for the stack of the boiler

Am)WKERE&S.Lhcnnhhasmemmmp%mhwmm“‘SfmmM :
condition. The unit has no biological treatment facitity. The unit has 2 nos. old (phased outy DG sets of
capacity 250 KV A each,

AND WHEREAS, the Consent 10 Operate of the unit s valid upta 28.02.2026.

—  AND WHEREAS, the unit was called for a hearing on 29,11.2022 3t the Head office of the Board for
the 2bove mentioned non-compliance of environmental norms. The parmer of the unit appeared in the -
e hearing and submitted that cectification work of APCD as well ss ETP have been comp and
CA R, claimed that presently the pollution control systems are functioning properly.
J> st all supporting documents regarding rectification work of ETP & APCD, but they have not
sublnitted the same till date. -

Rr. RUJ -
% BURDWAN |3 TRICT %’“‘ THEREFORE, considering the above, M/s. RK. Industries located at Lichutala, PO. & P.S. -
WE. Ina, Dist. — Purba Bardhaman, Pin - 713 409 is hereby dircoted as follows:

a1, A€ industry shall immediately install ladder, sampling platform for the stack of its busk fired
fiér and the air pollution control system attached to the boiler shall always be made {
A8 Chat, the unit shall immediately take necessary steps 19 make the efffuent treatment plant fully
W/ Aunctional and will also operste the same on a regular basis.
A That, under any circumstances, the unit shall not discharge ts untreated effluent outside the factory
premises.
4 That, the unit shall install biological treatment facility at the earliest,
S That, the unit shall stricty comply with the presceibed sandards in respect of emission and effiuent
discharge.
6. That, the unit shall dispose the fiy ash in an environment frendly manner so that the agncultural
land is not affected by dumping of such fly ash by the unit
7. That, the unit shall immediately dismantle the black DG sets and install green DG set. In this
regard, an action taken report will have to be subnitted ky them to the State Board,
3 That, the. industry shall execute 2 Bank Guarantee (BG) (proforma enclosed) of Rs. 2,00,000/
(Rupees two lakhs) only valid for twelve (12) months within fifteen (13) days from the date of
issuance of this direction in fayour of the WEST BENGAL POLLUTION CONTROL BOARD

(Union Bank of India [FSC Code UBIN09J0G638) as an assurance to comply with the
environmental norms.
Pagelof2

!
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. L
A lmat
NOTARY | ADVOGATE
Dist. Judges’ Court
Sardhaman, Govt. af india
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7 tack DG sets
The Officer-in-Charge, Kalha Police Station is requested to immediately ?ﬁ%ﬁf
the above mentioned unit and send a compliance report to the State Board

State Board is requested 1o
The Environmental Engincer & In-charge, Durgapus Regional Office of the Stafs Boct’ P800 L
keep a strict vigil on the unit. If the umit is again found to be non-complying
the Board will take strict regulatory action against the unit.

b P i Water
This direcion i issued in exercise of the powers conferred under the provision of Section 5 S ion
(Prevention & Control of Pollution) Act, 1974, Section 31A of Air (Prevention &

Act, 1981, the Environment (Protectian) Act, 1986 and Rules sl g s
the Competent Authority.

By Order,

Sd/- {
- Chief Engineer
Operation & Execution Cell
West Bengal Pollution Control Board

Memo No. 933 (9 ) r-co-c/10/0673 Dete: 2.0 /0372023

Copy forwarded for information and necessary action to:
|

713309

The Chief Engineer. Planning & EIM Cell, WBPCB
The Senior Law Officer, WBPCB

The Environmental Engineer & In-charge, Durgapur Regional Office, WBPCB
The FAM.WBPCB

T.A. 10 the Member Secretary, WRBECB
PA wthe Chairman, WBPCB

The Officer-in-Charge, Kalna Police Station, Station Road. Kalna, Dist, —Purba
/ Bardhaman, Pin-713409

Technical Cell, WBPCB for updating the website

Environment Officer- Communication, WBPCB - for circulation through float file
Guard file of O & E Cell

M’s. RK. Industries, Lichuwala, P.O. & PS. — Kalna, Dist. — Purba Bardhaman, Pin — _

L]
00 '~ Oh M P B

- Chief Engineer
R. RUJ Operation & Execution Cell
X BURDWAN DISTRICT West Bengal Pollution Control Board
" [
Rag, Ka-214722 [/

A s =
h 1500 Iy
Whaiavesl £ o

e e

. OF ‘2 - QT
g AT?-EST D~
Hsav RUJ
,.g'm | ADVOCATE
- Diat. Judges’ Cou

Bardhaman, Govt. of indla

Page 20f2
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— ; 1 TROL BOARD
—emmn o\ WEST BENGAL POLLU‘HQN CON bt
m"——"‘ -, -, 3 ‘ Depanment ironment. Crovernment Ben
.‘ ' X Wi Sacior 11, Fidhannogs’
L\ 1 \ l Pparibesh Bhawon. 104, Nﬂ:-'-‘- il 73357813
N for =700 106, Phe: 233590887886 St
\/d %I"?‘?:g :‘\emant w“hd!k,mm whpsh.go g, Fmail mwwnb-ww-n :
- ; JOT2025 :
~ /08 Date: 07 ; H
iR 2/WPRD-Com(3966) |
A ed al
i to as the unit) locat
b WHEREAS, M/s. Maa Laxmi Modern Mini Rice Mill thmmzfﬂe; ;;t;czr;d; ot rice =
Vill- & P.O.-Bhatar, P.S.-Bhatar, Dist-Purba Bardhaman, Pio- (oo
tion Con
{he officials of the West Bengal Pollatio trol

AND WHEREAS, the industry was inspected by
Board (hereinafter referred 1o as the-State Board) -
following observations were made by the inspecting official:

on 10.03.2023. The unit was in operaton

g s and
» The unit has IX3 Tonhr. husk fired boiler which is provided g cy;:‘::::m‘a s
mechanical dust collector as air pollution contro! device (APCD). The
provided with lodder and sampling platform. _ - W7 o _
*  Although the parbailing division and the botler were in operation during InSpEction. :::_:h;
> APCD for the boiler was found in defunct condition. Significant stack emission Wwas QESes
during inspection :
* Theunit hus an effluent reatment facitiny which was also found in defunct condivion Unreated
elfiuent was fuund directly discharged outside the unit without any treatment.
* ‘The unit has no biological treatment facility. i
l *  Husk ash was found 10 be stared adjacent 1o the boiler.
¢ The unit has one no. old 82.5 KV A black diesel generator set.

AND WHEREAS, the Consent to Operate of the unit is valid up to 30.11.2027.

‘xo TA JARRWHEREAS, the unit was called for a hearing on 18.07.2023 at the Head office of the Board for
M- abuYe mentioned non-compliance of envirohmental norms. The parmer of the unit appeared in the
rneipd submitied thag they would install bag filter oy adequate pollution control system for its hask
wi { within sixatonths. He alsa submitted that they have renovated the ETP.

EREFORE, considering the above, M/s. Maa Laxmi Modern Mini Rice Mill located a
O -Bhatar. " S.-Bhatar, Dist.-Purba Bardhaman, Pin-713125 is hereby directed as follows:

"\./
N

/
/Vhat, the unit s allowed g vime period upto 3 1* December. 2023 for installation of bag filter for
\" /,\ its 3 Ton husk fired boiler for cun_\p'l'mncc of environmental nonns
- That, the uit shall muke the effluent reatment plant fully functional and the same will be
operated on a regular basis.
3. That, the unit shall not discharge any untrested «ffffent outside the unit premises under sy
circumstiances.
4. That, the unit shall install biological treatment Gacility
5. Tha. the unit shall dispose off the husk fly ash in an environment friendly manner.
6. That, the unit shall immediately dismantle its 82.5 KV A black diesel generator set and inform

the State Board accotdingly. «

Pagelof2
ATTESTED

ARlsAV RUY
HOTARY | AUVOCATE
- Dist, Judgey' Coun
Bardhaman, Govl. of indis

) ~1 -
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That. the indisirs shall execute i Bank Guaraniee (BG) (proforma enclosed) of Rs. 2.00.000/-

(Rupecs 1w Lakhep only valid for welve (12) months within fifteen (15) days from the date oI
ssuance o1 this directionn favour of the WEST BENGAL POLLUTION CONTROL
BOARD (1 nion Bank of Indin SFSC Code UBING906638) as 3n assurance 1o comply with the
environmental nonms s well as Board's direction

fiscate the 82.5 KVA black rype DG set

acaMficer-i; :
et hJ:Eu. Bhatar Pulice Swauon B rcq“cs«:d Lo con
he State Board within Tisevea) davs

siikite v " - - :
S ,‘L;": :: the unig premmses and submit & compliance report 10 1
e Ol
The Envitunme: ] :
\-._‘:,uu”: irunmental Tngineer & In-charge. Durgapur Regional Office of the State Hoard is reguesied 10
.:c:, fresh inspection of the indasry afier December.2023 to judge the efficacy of the pollution
st 1 e unit < found to be non-complying. the Board will take sirie1 regulaton: acuon

Thus directaon s vesue R > - -
'.-'rc.i.::(:' :;’ e in exercise of the powers conferred under the provision of Section 33A of Water
ol -q,;. "ﬂ ;nnyrrt Jf Pollutiont Act, 1974, Section 31A of Al (Prevention & Control of Polluwm)
e ¢ N s (Protecuon) Act. 1986 and Rules made there under after bemng approv ed b
e Lompetent Authority.

B Order.

Sdi-
Chief Enginecr
Qperation & Execution Cell
West Bengal Pollution Control Board

Ta ) TWPBL-Conti 3966108 Dae: 21 1072023

/

R. RUy
BURDWAN DISTR)

r:g No.-21432 Hordhaman. Pin-713128
: The Chief Engineer. Planning & EIM Cell, WBPCB

. Exp.-16/2721
£ ”‘lg Semir |.<|\\ (J“I—ll.'.t"f. “rBPCB

e Pavirnmental Engineer & In-charge, Durgapur Regianal Oftice. WBPCH
Lhe FAM. WBPCE
1AL te the Metitber Seeretary, WBPCB
A 1o the Chaieman. WBPCB
& The Officer-in-Charge. Bhatar Police Station. Bardhaman Katwa Roa
Bardhaman, PinsFi 3123
[ cohnical Cell. WBPCB for updating the websiie
ot Officer- Communication. WBPCB

J. Palar, Dist-Pueha

 for circulation through float (ile

C lnicf@l&ﬁwcr

Operation & Fxecution Cell
<“4est Bengal Pollution Control Boar!

Sac ot D& el

Pagalof2

g
;

e .
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'“"‘"““ \‘ ' WEST BENGAL POLLUTJION CONTROL BOAKL
I (Pepartment of Eavironment, Government of West Herizo
\ rvle £ Puribesh dhawan, 104, Block — A Secior [, Bldflwaowngar

o cs'rrq e Kolkata — 700 106, Ph.: 233S-D088/886 /7428, Fax - 333528

S e Website: aws bk gonin. Email: nal. whpeh-whaf Mgl g
% -V WPBD-Count(772)/01 Date: 072023
DIRECTION

il 5 .
: " i{ n: A% VIS Tarama Rice Mill Pyt. Lud. (hereinafter referred o as the unit) located at Vill. &
TN RS <Bhatar, Dist.-Purba Bardhaman, Pin-713125 is 2 parboiled rice mill

HEREAS 11c Lo wiinspected by the officials of the West Bengal Pollution Coutrol Board
TUTTSS 0 as the Swre Board) on 10,03.2023. During inspection the unit was nat in

T seran s were made £y the inspecting official

tigoe I ;.

TE <o s asd the boiler were nok inaperation.
- e fn s Tonhe, husk fired botler which is provided with eyelone separator and ID Fan
ation conteo! device (APCD). But the APCD was found in defunct condition.
“ek eFthe boiler s provided with ladder and sampling platform
R ne eMvemt treatment plant. The unit discharges raw effluent directly 1¢ drain
Wiy Tesutmnent
o B e be stared adiwesnt L the boiler.
RS o ald T8 KV A black diesel generalor set.

}WHERFK AN - 1 - - 3 5 -
HEREAN, the Convant 1o Operate of the unit expired on 38:04.2023

L ml" REAR, the unit was called fora hearing on 18.07,2023 at the Head office of the Board ior

"rentioned nua-compliance of environmental narms. The Director of the unit appeared in the

DI s they fve applied online for renewal of Consent to Operate. He ol

.\ 20 m Yo “'_"""-3" pag filter as adeyuate pollution <ontrol system for its 3 Ton husk fi=.

fe statec that they have insialled an ETP Lo treat its wasie water.

it shitll i mmun.h obtain Consent to Operate from the State Board.

it s dlosed i inne pantod upto 31 Decamber, 2023 for installation of bag 1ilier

sk sl baoler fon complianee of environmentel norms. [n this regard, an astion ak.

Wb s ematted by the onit accordingly.

i bl st g make the efMuent reatment plant fully Toactional and the sum

W ONETAISE on g regular bass,

P, the unit shall install hiotogical treatment facility

Lhat. the antt shall dispose off the husk tly ash in an environment friendly manner.

| hat, e wek sl immediately dismanile its 75 KVA black diesel gencrator set and miorm e

| e B accondinghy

| Chat, he indusin shall evecute a Bank Guarantee (BG) (proforma enclosed) of Rs. 2,00,000/-

| s 1o lakos) only vakd for twelve (12) months within fifiecn [15] days from the Jaie o
ace ni 1hie direstion in favour of the WEST BENGAL POLLUTION ('O\TRUI

RO ARD (Usion Bunk of India IFSC Code UBINO906638) as an assurance 10 comply with 1
Amearal norms as well 2s Board's direction.

. ATTESTED -
) s uJ
NOTARY | ADVOCATE
Dist. Judgas' Court
Bardhaman, Govt. of India

Page }
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® Roshni Sen, 1as !

Additiona| Chle)‘! Secretary

ernment of West
PRANI g:::?w BHAWAN, 5th Floor,
LB-2, Sector 11, Salt Lake, Kolkata - 700 106
Ph.: (033) 2335 2742 (O), Pax : (033) 2335 0271
E-mail : acsenvwb@gmail.com

__—'—'"'—'—-—~_____
To Date: 16/07/2024
The Secm,!,
Minishy Of-'l.] shl >

"
Rive: Nt of Water Resources &

Iopment&Gan Rejuvenation
OVemmen of Indig e '

Sub: Issyes related to Flood Plain Zone in West Bengal

Ref: Letter from ACS, Environment Department, Govt. of W.B. dated 28" July,2022
Sir,
. um?: Kind altention is drawn 1o ghe fact that the Hon'ble National Green Tribunal (NGT) has
e “h‘f“‘"- Passed orders on floodplains, their identification and demarcation by the State
Benwch min e ; '$5Ue of demarcation of flood plain zone has been dealt with by the Hon’ble Principal ‘
002004 ( MC, Mfatgg oy Union of India & Ors.) )
o :a“t;’ ;;:n;c;-@'ou. 2 letter has been issued by this Department vide Memo No. EN/1653/3c.
idance in the marre. . 22 (2OPy enclosed) mentioning details of the issues and seeking your
b ;ﬂfﬁer & to how 1o the multiple issyes related to floodplain demarcation and
st Bengal dye 1o jts unique geographical es.
Iti 3 .
should m‘i;‘;“;f“;m"g&d e ndly offe your guidance in the mater g to how West Bengal
management, Ple issues Mentioned above relateq to floodplain demarcation and
Yours faithfully,
Enclo: as stated s < I—MU
o Additional Chief Secretary to
/ A the Government of West Bengal
/
%/ R.RUJ p
BURDWAN DISTRICT
B
Q
Ot Exp.-1gf G
\D)\ P AS f/
\\ kﬂ-\-’/\?‘& : 4
X OF Yz
S ;3
ATTESTED

—--"'.-F.- 4
M
NOTYARY | ADNQCATE

Dist. J 8" Count
Bll’dhm.:d“.

- PP
MR _ S G
— LU - e——
s - = - R
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Government of West Nengal
Department of Environment

No. ENN6S3 3¢-24/2021 July 28,2022
From = Vivek Kumar
Additional Chief Secrelary to the
Government of West Bengal
To The Secretary
Ministry of Jal Shakti

Dgparuncn: of Waler Resources &

River Development & Gan juvenation
Govenment of [ndia b :

Sub: Issues related to Floodnlai anagement in West Be

Ref: O f Hon'ble National G Tr in
A200/2014 AL 65(TH £201

nd attention is drawn to the fact that Hon'ble National Green Tribunal (NGT)

me 10 time, passed Orders on floodplains, their identification and demarcation by
concemed,

An Expert Committee under the leadership of Dr. Sunando Bandhopadhay,
Dcpaﬂ:mem of Gcogmphy,- University of Calcutta was constituted to demarcate floodplain
zones in Ganga and Bhagirathi- Hooghly river basin of West Bengal. A copy of the said

report is enclosed for ready reference, The findings of the Expert Committee are summarised
below:

i The plains drained by the Ganga and its principal distributary, the Bhagirathi-
Hooghly measures 42,371 sq.km in the State of West Bengal.

i. Considering five highest magnitude flood events of 1995-2020 period for five
overlapping zones, it was found that 33% area of the region is subject to inundation

by flood.
iii. The inundated area spreads over 226 CD blocks of 14 districts,

iv. Estimated population (2021) residing in this area is 76,250,487 and the average
population density is 1629/sq.km.

ATTESTED

G Scanned with OKEN Scanner
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2
i ISomc d°r the most dﬂj“l!f populated blocks including some major urban pockets,
ocated close (o the principal rivers are susceptible to flooding.
B el
B coe In::gnnon & .erwnyx Department was requested to examine the report of the
Do mmittee and give their observations. The observations of Irrigation & Waterways
ment are stated as follows:
31 ;
2950 :; is worthwhile to mention that the Hon'ble NGT in lis order dated
P ) S‘!Iafed that such identified floodplain will have (o be declared as “No
fioodsi :;‘::1: ione. ;‘r has also been mentioned in the report that the identified
_ a aensely populated area, having an average population densi
1629 /square ¥ 0 and 35% being urban areas.g ma——
‘ 32 :
ruling m(";"‘“de’ ing above, it is suggested that only the full river path while
b o ’:; :’fghm Flood Level (H.F.L) of last 25 years (1995-2000). is
construcyi eclared as floodplain for the purpose of imposing restriction on
ction activities with the following undersianding:-
321 e
g::" I a;::m fication will be applicable for all the river stretches of main
Ba-Padma River, Bhagirathi- Hooghly River and all its tributaries. 3
3-2-2 In cas
o the ’;{‘ ffho :;ﬂb?:ehnem on either sia.fe of the river, the extreme points
MTh torns nsidering the meandering of the river in last 25 years,
nsidered for the demarcation of floodplain.
I/
R. R l.! J " case of no embankments on both sides, the distance between the lop
BURDWAN DISTRICT of two” embankments will be considered for the demarcation of |
W.B. Slodaplain, |
Rag Na.214%2 a |
10
.,;;Ji? r? Cﬂ;‘: of embankment only at one side of the river, the width of the |
ve; tween the top of embankement on one side and the extreme point
O.Ij the bank on the other side considering meandering in last 25 years,
will be considered for the demarcation of floodplain.
Considering very high level flood discharge through the river Ganga in
case of Malda and Murshidabad districts, an additional strip of land
‘ along the river bank or embankment on both side of the river, beyond
k- the provisions, stated at (3.2.2), (3.2.3) & (3.2.4) above will also be
; demarcated as floodplain to provide additional space for the river, the
width of which will be fixed on case to case basis on further stdy.
33 It is pertinent to mention the definition in ‘Floodplain® embodied in
the draft “Flood Plain Zoning" bill, sent by Ministry of Jal Shakti, Gavernment of
India in 2021, includes any river channel and the adjacent low land susceplible to
natural flood inundation during period of maximum discharge due to overtopping
or beach of river embankment or natural bank or due to unfavourable "‘"f:g e Vg
e, Il is suggest

candition like existence of high tide level. So considering aboy

R es
- P ENE S
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that demarcation of floodplain is re-assessed based on the assumptions and
analogy stated above, s

4,

s On 08.07.2022, a meeting was chaired by the Chief Sceretary, Government of
est B

engal with the stakcholder Depariments to discuss implementation of NGT's
on floodplnin, the Report of the Expert Committee and the respective

tons of the Departments concerned. Afler a thread-bare discussion, the
g decision was taken:

1 "It was agreed that unlike upper riparian States. the deltaic West Bengal,
having a wide expanse, is extremely fertile, densely populated with sizeable urban
pockets and ecologically productive. While the Ganga and its tributaries in the
Ypper catchment is enclosed by valley walls, the Bengal delta is absolutely flat.
The Hon'ble Tyibunal has clarified that 'the distance for no construction zone is
10 be measured from highest flood line at least in the last 25 years.' In West
m' the HFL went beyond Indo-Bangladesh border during 1998 and 2000

%2 Accordingly, i was felt ihat the unique geographical characteristics of West
N st make floodplain zoning difficult tn the framework stipulated by Hon'ble
"onal Green Tribumal and the Ministry of Jal Shakti, since going by the
fole flood data, a very large part of the State of West Bengal's geographical
A\would Jall within the floodplains of the Ganga river systems and its
5. The House agreed that dealing with the issue of floodplains in lower
" States falling in Ganga delta, requires a reglon-specific approach. It was
e that a representation would be sent 1o Ministry of Jal Shal highlighting

Impracticability! difficulry in implementing the current guidelines in respect of

vest Bengal, and seeking their advice on how to proceed further in the marter.”
(Copy of the minutes of the meeting is enclosed),

5. I"m‘“lhlot'tlllzll!imv\'.flt'.l:s.wn.lartratn.\em:dmItincllyoll'eryt:n.u'31.1idam:eiu
memsbhowWequp!mulddmﬂnmulﬁpleim mentioned above
mllndlofloodphindumruionndmmm.

Yours faithfully,

Y

Additional Chief Secretary to the
Government of West Bengal

Enclo: as stated
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WEST BENGAL POLLUTION CONTROL BOARD
- Paribesh Bhawan

Mermono, 18 F~20-05/2019(2) | s 281092004

NI i st eaid e

the environmental point

3

3

3 “'de“mm discharged
frnidy b aceefiiant 1o be from
m‘:wms.manum,mmm your factory shall salisly the pesmissible

2 Suable measures to yegt
your efiluant edopted
MNMMNMWummﬁmmhmmmmwn

@ccortiog s the prosisions of the wales (Preventon & 3

the pr ; Control of Pol

- oo o d“mwmwm,mmmim

Al emissaon from your taciory shall conform 10 the standands s laid down by this Beard,

k 5 No emssi: :

: ic ?MWMWWGMMMm“mhm&Mhh
L mm. Mm-wwuﬁmdhﬁMIWMWu,

€ No ndustial piant, fumace, flues, chimneys, control equipment, etc, a*nl'how;mmiw

ereclodre-erscted without prior apeaval of this Baae*
. W. B. Poll Caontrol Board
» ¢ qf Environment, GoWB
ATTESTED

YA
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- Kolhaia- 700106
MW Authorigation Nt 20 00 D0013703

Meno¥o.L3: 2 (Bm) 16 Tren

FORM - 111
e AUTHORIZATION
e B0 Waste peqy 3 j
P —

Op tElR;fl’ l,\‘:_ >y & _ 3 Aot _ dling :

>

Hlﬂiﬂ'-ofbeds ()

1085

Red o
Blue

Mmrmmmmmwmﬁfﬁﬂ? :

4 This authorization 15 subject to the conditions stauted overleaf and to such otber conditions as m
rules for the time being in foree under the Eaviroument (Protection) Act., 1986,

.

.hyamommw&q

& ? T hr. .mml&v&-
.8 Aggeny |
i ; 0. Kepordsy .
Yeltow c.% Quantity pu'mimd-hr.lhnﬂﬂng
€

T

0 e L} e .
\@.\“}/;&\ A ‘.’\\F r

Au‘MMSiﬁ%- i

- T
g oy

ay be specified in the
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(L POLLUTION CONTROL BOARD |
'Paribesh Bhawan'
Bldy, No. - 104, Block- L4, Sector-H11
Salr Lake City, Kolkara:700 09%
co128812

Consent Letter Number - ..

Memo Nurgby - ” 2 g ICON Cﬂm) 69/QDQ‘?' Daie: 2.;;.0,"; 20 22-

Consent to Operate
under

Scetion 25 & 26 of the Water (Prevention and Control of Pollution) Act, 1974 mnd
Section 21 of the Air, {llmum nud Contrgl of Pollution) Act, 1981

The West Rengal Pallytion Contral Bos 'r‘* Ztc Doard) under the provisiors of Section 253 &
26 af the Water (Preverstion and Cmalammaﬂm Im asmwmdm 21 ofihe Air (Preventionand Coatrol
of Pollition) Act, 1981, a5 amendedia iidicr, Heveby grauts its consent 0

EMJ ﬂam M W‘tm P g = _ .l

Rsris-r- ] & 128, JLo N6 m._zﬂ. '
Pmchaarat. vm.-mmha:. PuSa= Mongalkots,

U

.{Bsuikdaddm\ of il anuficiuring uniil

[ JAVReRE Ay ppi——

g { . offtent from the premisesfandol the s~
P ccondsice witl the conditions Gmﬂfﬁmwmu consent letker provided on any d"ﬁ;‘:‘y
LT the quantity and quality of fiquid dischargeand gassousmission shall nal exceed the pormissible Dmil a5 speosfiectii
the Table 1 & 11 of this consent letter and in the Enviroomental (Protwetion) Act, 1986,

Breach of the conditions ud ! or fulure o comply with the directions #s sei oul in the Annexure .h.‘l;'r;ud:'; :‘;
applicant liable for prosceation undadu jivovigions of the Water (Prevention anid Control of Pollution) Act, 1
(Prevention and Control of Pollution] Act 1981,

The State Board roserve w“m&m or makeany reasanble varittion / chinge /alier the cundﬂ'msaf

thits consent letter giving ame month's notice to the applicant,

sy, Enar / Asst, Eaw, Engr)

AT-rgsTE.ID

pusbul

m-m-“““""'
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Government of West Bengal

Office of the District Land & Land Ref Off ~

P
hone Ng, 0342-2530647 13N Pin-?.1.3104

Memo N
To 2/ Law Cell/NGT/200

The Ag
Purba g onal District Magistrate (MA)

ATTESTED
.J‘i VR
TARY [ ADVOCATE
Dist. Judgea’ Coumt..

e 14

a . |
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Memo No.: 5052-NGRg, ; :
A/SPMG/DPR-178/2015 Pl

Na#i : [M"ln]:
Mgliatry S?;m o for Clean Ganga.
al Shakti
[Depal‘hnm{ of W
ater s Ri
?;v%t of Indis, Resources, River Development & Ganga Rej s
India iag, 3" Dhyan Chand National Stadium
Gate, New Delhi-110002,

SHb:DehﬂedpmimR
eport (Revision-2) for Sewerage Proj ;
K‘“"M“iﬂvdTmom-nﬁmm:T&uﬁ?;m i

'INO.ofca :
e oy S e i
: shtionsi)[.S—B(ofcapacityZﬁMLD,?MLD&O.ZZMLD),ii)
Wmmmumm.3=1%M&chmwalmm
T N ¥ N0 of T&D Structure: 14,

£

* .28 Miscellaneous Work - Boundary
B M wall, Land Development, Deep Tube Well,
h) ProcuranmtofCeaspool-Z{uf- i i
i) Ut:htyShihing-Rs.wOCmeﬂumpm). ng
i) Power Connection Charge payable WBSEDCL - Rs.1.53 Crore (lump sum),
k) O&M considered - 15 years.

Lhmhmu,lifdﬂw,m-ll,hﬂu‘ll,&ahbﬁn Kolkaia - 700 091
Phone : +91-33-2321-7370, E-moil : spmg.progromdirecior@gmail.com ATTESTED
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"
3 103, Muil- cemedbwdi@igmail. com
B“"d'hn —
Drvinion, Mz
r Y(;URU .
Bahir $an ('(}NSIRUQ-IUN
j‘md\lna Ll“h, Rala Road
Sub:. A v

o Plamce Cum Wy
. thk Ord -
e St e

Reg.

ATTESTED q,{: -
I ‘-f'f __,,—”/ g
RiSAV-RUJ
MOTARY | ADVOCATE
Dist. Juiges’ Gourt
Bardhaman, Gorl. of Indla
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MUNICIPAL ENGINEERING DIRECTORATE
S "mBhavan (5% Flosr) Srepall; Burdsean 713 10, Mail- eemnedbwd@gmail.com e

-m , . e e T '

From: Thcl".:cmm'cl?q’zi?e:: e
Burdway, Dn-:;:: ME Directomsic,

To:
JOY:
M‘:kav CONSTRUCTION

Jailkhacg h;.ﬂ,‘mmnz.d

Ba Hospital in Ward No.<2 within Burdwan under Purba
Reg. rohaman District”. ( Work 1D No.-BWNC03 ) o e
e N :
E}u.r:::.? mwymamm (5" Call), Dated:-02.05.2022
Hundred Sixty ""‘%":_fl;;m * Rs.7.83,167.00 (Rupecs Seven lakh Eighty Three Thousand One

T fered e 3~ 14.149% (Fourteen pninmne Four) less.
snm""“‘: ﬁm Rg:;fa 19 (Rupecs Six Lakiy Seventy Two Thousand Four Hundred Twenty

Sub:. A
Ceptance : G ek "
Wy c0m Work Order for “One fitne drain ¢leaning fram Medical College to Tetultals

3
> and ‘W“ lom ¥ou that, j 1 ) .
¥ vou Your offered rate for. above mentioned - L :
!_ PEmsans allorared {u,:c “quested 1o smd:e:ﬁmm:::&a T et | work h“_hﬂﬂ. accepred by the undersigned
. 0 m“ﬁ“mmmmﬁwdﬁiﬁeﬂgmw in consultation with concemed wchaical

e LT 0 deposited will be for *s cancelled without 20y furthes infocmanon S
:ama;%: Of commencemen; sl
o B TS o the shall be reckoned with effu. "
2 work shall be W'ﬁﬁdu?mﬁ“mc (h&::m date of issuanice of this Wark Order and the.

fissue of Work C}:du-‘s_pﬁ terms of the sid &

d Burdwyn M: :
Secrctary, Unicipality,
e ’*_Ww-faﬁ%#wawnom
5. ’n‘:smmmFm&wﬁmnmnh‘m Kol.9) SR
6. St Preans o P ,Mnm%w"ﬁ"'“"'“‘ Bncar oo, Tiokonia, Pt Buntsanziongy

7. Sri-Mongaldeep Chiskrabrg; . <dlaloly.
ediaicly in conmultaion wigh

ATTESTED CEs
_:” v/ t‘-“"_‘rJ
RISAV RUJ
NOTARY | ADVOCATE

Dist. Judges' Cowrt
Bardhaman, Govl. of indie

A e . T *‘%
& Scanned with OKEN Scanner



l&\jﬁﬁ\k@@ommucn@“
Tailkhans Math, B\“ﬁnw‘:.‘:

_ DI Gl Dy 0508
el Amoust pa o endor = 529100 et N i iy N Thowand Sevs
Contractual /Offered rate:- 14.14% (Fourteen poinit One Four) 1255

Tendered Amount:- Rs 83259301 (nmmgfmm-m Thousand Five Hundred Ninety
Three & paise one only).

This 1 10 inform o e I W, Y .pted by the undersigned
P you that, your offesed e for the above mentioned worl: has been accep chuid
ind"mnuh@ymug requested wm&gw&mﬁ site immediately i consultation with concemed

presons allocated.

4 o the suid wok 1 pec norms eioned i the ¢ NIT:

arid camest money s6 deposited wall be foreited.
TR . ot rdes and: the
The'date of ommencernia shal bertechoned wih effect from the date ¢ ssvance of this Woek eﬂ; e

the work shall be 6 (Six) months from the date of issue 6F Work Order s pee tess. oF

done will b rpade o e avaabily of fund nd s por the oo i dow i the NI

durgs_-vﬂlhgiﬁpﬁabk ag per Govr. Rules: :

G Scanned with OKEN Scanner
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omcaormmm e G
mgum | DIVISION o DIRECTORATE

© NITNo. 02/BWNMEDR2021:22, Daledi-0807202% o o Ome Hundred
ity Amoent put o tender Re7,04,150.00 (Ruposs Sevea lakh Four Thousaad

Tendered Amonnte- o 63,67 9 (Rupes S La Sy Tor Thousand S Hindred Sevey |
Puse Fifty Sevenonly). '

This 5 10 inform et s mwvmhmiﬂwdhfh’ igne
a8 you that, your offered ratz for the above e T concerned techmesl
s QG TO are requested to start the aforesaid wark at site immediately in coosultagon .
allocated for the said wodk as per notms mentioned in the e-NTT.

.Ymmm 3 HE Agie ﬂm&mw,. < e
3 e within scven days in 3 (three) sets by purchasing the copy of Agrecment by depasiEg (L Ly -
g ‘h\ fatling which your Work Order will be treated a5 cancelled withoat any i . %
08 Mmest money o deposited will be forfeited. -

p £ O b et 2 the date o€ issuance of this Wark Order and the
tshall be reckoned with cffect from the date of issuance pex terms of the said &~

shall be 6 (Six) months from the date of issue of Wark Order as.

EnCe

he wark

done il be made on the avalability of Fund and:as per the condition laid down in the &-NIT
s charges will be applicable as per Govt. Rules.

1,
[
mmyxﬁmhm-ﬂkwuiiwhl;iy. g .' el 5
'.wqmmwxw-mw.mmumm.mmg wkng
< s:nmuyﬁanwmnnwﬁ'hnmtadluely-lnwmmlmtlunwhhmwmndwﬁwﬁg" TEbe ,w‘-
o '\"n v - :" .¢ E‘
A
AnvScanne!

Hh RO ..__.ﬂ,

G Scanned with OKEN Scanner
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Note Sheet
As pe

i ot ¢ of site fesibifity reports
are o LETEr Mema No MED/BWN/228/CNC-1/2021 Bated - 12/07/2022 the detalt

=eowE,
‘ ARt o it : Report
SINo | work1p © NAME OF THE WORK
'|Orain cleaning from college more to Ral r.oneqs via I
: BWNCO1  [batanpaia, wbhaspallyin ward no- 7& 3 under Bordwan | Work arder ™
. Municipatity
h‘--‘_--'-".ﬂ_‘_-__ i = Eish
2 Drain cleaning fiofm Subrata SmrltiSangha to BIEDIZA Via | o ger many o grven
BW R i R i :
o Rasikpur in ward no- 2 & 3 under Burdwan Municipality.
e ¢ |
Drain cleaning from Medical college to Tentul tala back il
= BWNCD3  |via Cancer Hospitalin ward no -2 under Burdwan Work order may begen
il Mumd_p_ai_lg
As desired by The Char
4 Bwicog  |Drin dleaning from Rail line to canelvia Subjola pool at. wm‘khasbfﬂ‘“"“:’“ _
Katwa road inward no-4 & 5 under Burdwan Municipality |urgent meﬁs e
flooding T S
\m; from 15th finance fund.
Drain cleaning from kayet tala bastee to banka via alamganj _
’ BWNCO8  linurjhire pool in ward no- 17 & 18 under Burdwan Work order may be ghen
Municipality :
6 BWNCO9 Q[ﬁhﬂ!!}\‘ﬂ!:ﬁdm:a'c Roﬂa'ﬂ_'w'-nank‘a.uta-:&iﬂiifra‘; m . % e e %
|speed inward no- 20,33 & 34 tnder Burdwan Municipality |
-’,.«-':':h-‘. i
111 -

JJ 2 5\ LY

CURDIAN DISTRiT
1

n.u,
fiag. No.-2142) (
¥4 <7’
Dt Exp.-16131202

ATTESTED % AryScan

R g&_nu.r“’
NOTARY | ADVOCATE
Dist. Judges' Court

. GovL. of Indla

e RSO

& Scanned with OKEN Scanner
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MM
K % 7,04,150.00~
| Tendered Amgyq ' ‘
= % 6,62,675.57
R e S
(OTA N |
R. R} ‘ -
* BU{D"NHWSK
b 'q. ‘ 10-08-2022
1 Feg N e . {
GO\ o B9t i ‘_ (o T et . -
'{’T ) edion 2053022
bo M%Wmmwmm«ml
-
4

mofuama Gm.qrﬂn.

ATTESTED m

y A

FBAES PSS ETLTI TSI IEr

....................... # PR
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feg. I
DL Exp die

R.IR
BURDWAN ©
\ 4]

= — P

X 7,83,167.00
R6,72,42719 .
i -
01.08.2022 |
12082022
28-09-2022
Lat:23,248972", Long: 87 85449°, Lat: 23248866, Long: §7.554355°
, | ™esteisiheinguiied on the bass of random selection o of spot physically
- Comment on Inspection mmm;mmgm'wm Inspection. It seemed that
e work s b et L
"‘( Y
Executive Engineer & TA. t05.E.
Salt Lake Recl. & Dev. Circle
Deptt. of U.D, & M.A., Govt. of W.B.
Nirman Bhawan, Kolkata-700091
1£67E°
"T!ﬁ_ﬂ.y, gr-r-...
ﬂis‘:‘quﬂdﬁ UL AnYScaAner
MO gt £
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\. 02/BWN/MED/2022-23(5™CALL) DATED-02.05 2033 — 3

Amount pyt 4 Tender |X9,68,72000°

N Mmfﬂwwfmemm DATED -13/07/2022

Tendered mouy, | X832,593,01

T

Lat: 23.24094°, Long; 87 863708°

The site is being visited on the basis of random selection of spot physically |
and overall visual appearance of the spot during inspection. It seemed that
| he work has been exutea.

|

G Scanned with OKEN Scanner
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SDO, Kalna Spi{m-“m’ Memo No:
G/IEC Drive - | 48/DGC/XLI/
Misaon T 09/11/2023 15/03/2024
2024 g D.0.no.co “&""‘—'——2.00 =
lz/g:aa.mm #2.000.00 SDO, Kalna 5270-NORBA/ Memo Na:
ted: SPMG/IEC Drive - | 48/DGC/XLI/
= 01/08 /2004 SDO, Katwa 679/2022 Dated: | 4/2023 Dated:
\
s == 2 '\m 08/12/2023 15/03/2024
Sewa, 2054 8024
Activiiges - Rs. 50,000,00 SDO, Kalna 5584-NGRBA/ Memo Not
127/2017 SPMG/IEC Drive- | 74/DGC/XLI/
19/00/2074 BDO. Ketugram -1l | 679/2022 dated: | 4/2023 Dated:
ey | 507 oy T o =
e SPMG/1EC &500.00 SDO. Kalna 5870-NGRBA/ No:
~URA SDO, Katwa SPMG/IEC Drive- | 102/DGC/XL
SDO, Burdwan Sadar | 679/2022 dated: |  /4/2023
~ (North) 27/06/2024 Dated:
SDO, Burdwan Sadar 18/06/2024
(Sadar)
SDO, Kalna 5584-NGRBA/ Memo No:
SPMG/IEC Drive- | 74/DGC/XL1/
Sdo, Katwa 678/2022 dated: | 4/2023 Dated:
14/03/2024 29/04/2024
m;:"“ 5136/110)- |Rs.2.0000000] Do, Kaks 5584-NGRBA/ | Memo No:
NGRBA/SPMG/IE S$DO. Katwa SPMG/IEC Drive- | 74/DGC/XLI/
X-Activities- SDO, Burdwan Sadar | 679/2022 dated: | 4/2029 Dated:
427/2017 Dated: North) 14/03/2024 29/04/2024
13/10/2023 BDO, Memari - 11
Mass Awareness | 5136/110)- | Rs.70,00000 |  SDO, Katwa 5670-NGRBA/ | Memo No:
Exhibition | NGREA/SPMG/IE SPMO/IEC Drive- | 102/D0C/X11
X-Activities- 679/2022 dated: |  /4/202
armotr 27/06/2024 Dated:
/2017 Dated: 18/06/2024
13/10/2023
5870-NGRBA/ Memo No:
Bebavioral | 51%6/110)- [ Rs5000000 SDO.Kabm | SPMITN | e,
m NGRBA/ NE SDO Kanwa 679/2022 dated: 472003

G Scanned with OKEN Scanner
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- 27
:;:m"“’ ;r o36/100) - [ e o e 106/2004 | 1arommms
Edyog ™ In SPua/pg [ | 0000000] o
ns f2017w /IEC “:‘m"
\ /1020 67:7 022 duted: 142023
106/2024
4 Kalng, | Minutes grp—o BT S Y is mn‘“"‘m
me:::% o % BDo, Kalng . | """;'5-51—-—._____________-———_‘
with NGRS =
Dﬂg& dateg, SPMG/IEC pyy 7 e
042004 679/2022 dateq. |4 m‘ Dscn‘m
Pe Y Ghay Minu\ 14/08/2024 iy
%H“lt : M‘:? of the g ‘E?dﬁ-“'"\-____\_ 04/2024
%lh “'BSPMW .000,00 BDQ, Mw = T
DGQM‘: With mnggw —
Mdluon Ta
Co " Al m Ry
&Nntnl:“"“ smﬁ?ﬁ“ m\nﬁ}?\ 18/06/2024
g Aoy tba
Mtiyeg | 42270, v re——
mﬂﬂzs} /P SDO, Kalng m,ﬁm— 115/Dae/xy
unj Duted
20941!' Day, mm\ 07/08/2024
= 77017 gy 300 Burtuan Sacir | spygympe oA/ | Memo No:
AT A SR 19710 : (North) G/IEC Dty - 118/Bae
- 0-1}"&\\ /2023 . m’m[}amd:
Burd
R. Ruy

4

Ofﬁcer:i#

Lo Re
Districr Ganga Committee
Namami Gange

Purba Bérd}.,-,m,@

ATTESTED

A /
/ FJ.Luiw RUJ
NOTARY | ADVOCATE
Dist. Judges' Count
, Gowk. of
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10 46 49,

mﬁa‘ State NGBRA

Wasprey - Na8ement Group,

Uninayan ;L /D & MA Departmen;,
van, 3

Sector-7, saye pape - 0% DI

s Dated, Purba Barchaman, the 29 /April/ 2024

lagistrate, Purba Bardhaman for information for kind a
ppraisal of the authority.
rba Bardhaman for information.

al Distic Magistrate (MA), Pu
y

Additional District (MA)
Purba

ATTESTED

L/la.«wn -

( ATE
ol Judges' Count

Bardhaman, of Indla
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" I | 38459
0405 29, r
¥

COVERNMENT OF wis
fogistrate & Callector,

oM o et BENGAL

r
,?f
-
/’

Purba Bmm"@(lnm

AﬂESTED A%

ke

ARY | ADYO
"o J“"“g:,f_:':?m
gardnamen;
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M Gma" Office of Adv Madhumita <office.advocate.madhumita@gmail.com>

Advance service foe Affidavit in compliance with the order of Hon’ble National
Green Tribunal Principal Bench, New Delhi, Dated 24.11.2023, 21.02.2024 &
02.05.2024in matter M.C. Mehta vs. Union of India & Ors. O.A. 200 of 2014.

2 messages

Office of Adv Madhumita <office.advocate.madhumita@gmail.com> Sat, Aug 10, 2024 at 4:49 PM
To: Katyayni Chaubey <katyaynichaubey986@gmail.com>

Dear Madam,
Please find the attachment.

E KMC OA 200 of 2014 August.pdf
Malda OA 200 August.pdf
Murshidabad OA 200 August.pdf

Purba Medinipur OA 200 August.pdf

South 24 Parganas OA 200 August.pdf

With Regards

Office of Advocate Madhumita Bhattacharjee

1921, J Block, Opposite Ariston Hospital, C.R. Park,
New Delhi-110019

Mob. No. 7011332809

Chamber No. 807, Additional Building Complex,
Supreme Court of India,

New Delhi-110001

Telephone No. 011-43029802

Office of Adv Madhumita <office.advocate.madhumita@gmail.com> Mon, Aug 12, 2024 at 12:03 PM
To: Katyayni Chaubey <katyaynichaubey986@gmail.com>

Dear Madam,
Please find the attachment.

[Quoted text hidden]

E Purba Bardhaman OA 200 - 2014 August.pdf
22212K


https://drive.google.com/file/d/1cOgtTumz7VpfBMFubdfZNai7hjCimeml/view?usp=drive_web
https://drive.google.com/file/d/1rkhozNPThg9DCytthkm51IIJxwcudr2U/view?usp=drive_web
https://drive.google.com/file/d/1hWFPPOC8UH0sUc7npc0EkbjMZvlEkNVa/view?usp=drive_web
https://drive.google.com/file/d/1zilyu66x-CHETgR-ua0_hhp3zEXZtQB9/view?usp=drive_web
https://drive.google.com/file/d/1AxmBbsuJAOVrN4UlMXk089SDecNeMr9x/view?usp=drive_web
https://mail.google.com/mail/u/0/?ui=2&ik=3327367c9a&view=att&th=191454a8aaadae46&attid=0.1&disp=attd&realattid=f_lzqmah6m0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=3327367c9a&view=att&th=191454a8aaadae46&attid=0.1&disp=attd&realattid=f_lzqmah6m0&safe=1&zw

